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R/Padappai/Book1/7073/2011 ஆவணம் சம்பந்தப்பட்ட சான்றளிக்கப்பட்ட நகல்

 

இந்தச் சான்றிட்ட நகல் இணையம் மூலம் வழங்கப்பட்டுள்ளது. இதற்குத் தேவையான முத்திரைத்தீர்வை ₹ 

100 (ரூபாய். நூறு மட்டும்) மின்னணு செலுத்துகை மூலம் CCA/Online/141476340/2025 விண்ணப்ப எண்ணுக்கு 08-

Sep-2025 அன்று செலுத்தப்பட்டுவிட்டது எனச் சான்றளிக்கப்படுகிறது.
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R/Padappai/Book1/5281/2016 ஆவணம் சம்பந்தப்பட்ட சான்றளிக்கப்பட்ட நகல்

 

இந்தச் சான்றிட்ட நகல் இணையம் மூலம் வழங்கப்பட்டுள்ளது. இதற்குத் தேவையான முத்திரைத்தீர்வை ₹ 

100 (ரூபாய். நூறு மட்டும்) மின்னணு செலுத்துகை மூலம் CCA/Online/141476341/2025 விண்ணப்ப எண்ணுக்கு 08-

Sep-2025 அன்று செலுத்தப்பட்டுவிட்டது எனச் சான்றளிக்கப்படுகிறது.
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R/Padappai/BOOK 1/8947/2023 ஆவணம் சம்பந்தப்பட்ட சான்றளிக்கப்பட்ட நகல்

 

இந்தச் சான்றிட்ட நகல் இணையம் மூலம் வழங்கப்பட்டுள்ளது. இதற்குத் தேவையான முத்திரைத்தீர்வை ₹ 

100 (ரூபாய். நூறு மட்டும்) மின்னணு செலுத்துகை மூலம் CCA/Online/176868205/2026 விண்ணப்ப எண்ணுக்கு 25-

May-2026 அன்று செலுத்தப்பட்டுவிட்டது எனச் சான்றளிக்கப்படுகிறது.

 

Disclaimer: This Certificate has been electronically issued by the Registration Department on the basis of available digital records, 

searched the data base based on the query given/input by the user.

Every reasonable effort has been made to ensure the accuracy of the Information. In the event of any discrepancy between this 

electronically generated digital copy and the original register, record maintained by the Registration department will prevail.

The use of this certificate or Certified copy is subject to the rules and the regulations of the act governing the registration of such 

documents.

Note: Digitally signed using central server-side certificate of Registration Department, Tamil Nadu.
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R/Padappai/BOOK 1/717/2024 ஆவணம் சம்பந்தப்பட்ட சான்றளிக்கப்பட்ட நகல்

 

இந்தச் சான்றிட்ட நகல் இணையம் மூலம் வழங்கப்பட்டுள்ளது. இதற்குத் தேவையான முத்திரைத்தீர்வை ₹ 

100 (ரூபாய். நூறு மட்டும்) மின்னணு செலுத்துகை மூலம் CCA/Online/176869925/2026 விண்ணப்ப எண்ணுக்கு 25-

May-2026 அன்று செலுத்தப்பட்டுவிட்டது எனச் சான்றளிக்கப்படுகிறது.

 

Disclaimer: This Certificate has been electronically issued by the Registration Department on the basis of available digital records, 

searched the data base based on the query given/input by the user.

Every reasonable effort has been made to ensure the accuracy of the Information. In the event of any discrepancy between this 

electronically generated digital copy and the original register, record maintained by the Registration department will prevail.

The use of this certificate or Certified copy is subject to the rules and the regulations of the act governing the registration of such 

documents.

Note: Digitally signed using central server-side certificate of Registration Department, Tamil Nadu.
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R/Padappai/BOOK 1/1182/2024 ஆவணம் சம்பந்தப்பட்ட சான்றளிக்கப்பட்ட நகல்

 

இந்தச் சான்றிட்ட நகல் இணையம் மூலம் வழங்கப்பட்டுள்ளது. இதற்குத் தேவையான முத்திரைத்தீர்வை ₹ 

100 (ரூபாய். நூறு மட்டும்) மின்னணு செலுத்துகை மூலம் CCA/Online/177922685/2026 விண்ணப்ப எண்ணுக்கு 29-

May-2026 அன்று செலுத்தப்பட்டுவிட்டது எனச் சான்றளிக்கப்படுகிறது.

 

Disclaimer: This Certificate has been electronically issued by the Registration Department on the basis of available digital records, 

searched the data base based on the query given/input by the user.

Every reasonable effort has been made to ensure the accuracy of the Information. In the event of any discrepancy between this 

electronically generated digital copy and the original register, record maintained by the Registration department will prevail.

The use of this certificate or Certified copy is subject to the rules and the regulations of the act governing the registration of such 

documents.

Note: Digitally signed using central server-side certificate of Registration Department, Tamil Nadu.
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R/Padappai/BOOK 1/7055/2024 ஆவணம் சம்பந்தப்பட்ட சான்றளிக்கப்பட்ட நகல்

 

இந்தச் சான்றிட்ட நகல் இணையம் மூலம் வழங்கப்பட்டுள்ளது. இதற்குத் தேவையான முத்திரைத்தீர்வை ₹ 

100 (ரூபாய். நூறு மட்டும்) மின்னணு செலுத்துகை மூலம் CCA/Online/176870845/2026 விண்ணப்ப எண்ணுக்கு 25-

May-2026 அன்று செலுத்தப்பட்டுவிட்டது எனச் சான்றளிக்கப்படுகிறது.

 

Disclaimer: This Certificate has been electronically issued by the Registration Department on the basis of available digital records, 

searched the data base based on the query given/input by the user.

Every reasonable effort has been made to ensure the accuracy of the Information. In the event of any discrepancy between this 

electronically generated digital copy and the original register, record maintained by the Registration department will prevail.

The use of this certificate or Certified copy is subject to the rules and the regulations of the act governing the registration of such 

documents.

Note: Digitally signed using central server-side certificate of Registration Department, Tamil Nadu.
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Project Name Proposed Construction of High-Rise Residential Group Development Form - I 

Project Proponent M/s. Alliance Infrastructure Projects Private Limited 

Project Location Varadarajapuram Village, Kundrathur Taluk, Kancheepuram Dt. 

 

Page _1 

 

I. BASIC INFORMATION 

S. 

No. 
Item Details 

1 Name of the project Proposed Construction of High-Rise 

Residential Group Development Building 

2 S. no. in the schedule 8(b)  

3 Proposed area Area Details: 

Total land area:             40208.77 Sq.m 

Total built-up area:       177399.59 Sq.m 

4 New/Expansion/Modernization New 

5 Existing capacity/Area etc Nil  

6 Category of project i.e. ‘A’ or ‘B’ Category B1 

7 Does it attract the general 

condition? If yes, please specify 
No 

8 Does it attract the specific 

condition? If yes, please specify 
No 

9 Plot/Survey/Khasra No 12°56'1.95"N & 80°4'24.83"E 

Survey Nos. 480/1 (Part), 481/1 (Part), 

483/1B (Part), 473/1 (Part), 480/3 (as per 

Patta 480/3A, 480/3B), 480/4A (As per 

patta 480/4A1, 480/4A2), 340/1, 474/1B 

(Part), 475/1 (Part) (As per Patta 475/1A), 

474/1A (Part), 340/2, 481/2 (Part) of 

Varadarajapuram Village, Kundrathur Taluk, 

Kancheepuram District 

Village & Tehsil Varadarajapuram Village, Kundrathur Taluk, 

Kancheepuram District 

District Kancheepuram District 

State Tamilnadu 

10 Nearest railway station/airport 

along with distance in kms 

Nearest Railway Station:  

Tambaram Junction (4.76 km, NE) 

Nearest Airport: Chennai International 

airport (10.65 km, NE)  

(Source of information: - Google Earth 

Image) 

11 Nearest town, city, district 

headquarters along with distance 

in kms 

Nearest Town: Tambaram (2 km, E)   

Nearest City: Tambaram (2 km, E)    

District headquarters: Tambaram (2 km, E) 

12 Village panchayats, Zilla 

parishad, municipal corporation, 

local body (Complete postal 

Tambaram City Municipal Corporation, 

1, Muthuranga Mudali St, Tambaram West, 

Tambaram, Chennai, Tamilnadu 600045 
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addresses with telephone nos. to 

be given) 

13 Name of the applicant M/s. Alliance Infrastructure Projects Pvt Ltd 

14 Registered address Plot No. ‘A’, No. 36/1, Gandhi Mandapam 

Road, Kotturpuram, Chennai – 600 085 

15 Address for correspondence: 

Name 

Designation 

Address 

Pin code 

E-mail 

Telephone No. / Fax No. 

 

Mr. Dega Srinivasalu Reddy 

Authorized Signatory 

Plot No. ‘A’, No. 36/1,  

Gandhi Mandapam Road, 

Kotturpuram, Chennai – 600 085. 

Tamil Nadu. 

E-mail :  

Phone :  

16 Details of alternative sites 

examined, if any, Location of 

these sites should be shown on a 

topo  

No alternative site is considered. 

17 Interlinked projects  No interlinked projects  

18 Whether separate application of 

interlinked project has been 

submitted? 

No  

19 If yes, date of submission NA 

20 If no, reason NA 

21 Whether the proposal involves 

approval/clearance under: if yes, 

details of the same and their 

status to be given. 

(a) The forest (conservation) Act, 

1980? 

(b) The wild life (Protection) Act, 

1972? 

(c)  The CRZ Notification 1991 

No  

22 Whether there is any government 

order/policy relevant/relating to 

the site 

No 

23 Forest land involved (hectares) No 
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24 Whether there is any litigation 

pending against the project 

and/or land in which the project 

is propose to be set up? 

a) Name of the Court  

b) Case No 

c) Orders/directions of the court, 

if any and its relevance with the 

proposed project 

No  

II. ACTIVITY 

 

1. Construction, operation or decommissioning of the Project involving actions, which will cause physical 

changes in the locality (topography, land use, changes in water bodies etc.) 

 

S. 

No. 

Information/Checklist 

confirmation 

Yes/No Details thereof (with approximate 

quantities /rates, wherever possible) 

with sources of information data 

1.1 Permanent or temporary 

change in land use, land 

cover or topography 

including increase in 

intensity of land use (with 

respect to local land use 

plan) 

Yes Project site comes under Primary 

residential zone and open space & 

Recreational Use zone. 

1.2 Clearance of existing land, 

vegetation and buildings? 

No The site is clear. 

1.3 Creation of new land uses? Yes Project is earmarked for Primary 

residential zone and open space & 

Recreational Use zone. 

1.4 Pre-construction 

investigations e.g. bore 

holes, soil testing ? 

Yes Geo-technical investigations have been 

carried out and the details are enclosed 

as Annexure. 

1.5 Construction works? Yes All construction activities will be 

confined within the project premises; 

there will be no physical changes outside 

the project boundary. 

 

The construction basically involves 

foundation, framed structure using RCC, 

walls made of fly ash blocks, plastering, 

flooring, painting and solar energy to 
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light up common areas. 

 

Project development comprise of 

development of residential building in a 

span of about 15 - 24 months.  

1.6 Démolition Works? No The site is vacant 

1.7 Temporary sites used for 

construction works or 

housing of construction 

workers? 

No All the construction activities including 

stacking of raw materials will be 

confined within the project site only.   

 

Provision will be made for the housing 

labour within the site with all necessary 

infrastructures and facilities such as fuel 

for cooking, mobile toilets, mobile STP, 

safe drinking water, medical health care 

etc. 

1.8 Above ground buildings, 

structures or earthworks 

including linear structures, 

cut and fill or excavations  

Yes The proposal involves construction of 

residential building with the total built-

up area of 1,72,478.76 Sqm. 

1.9 Underground works 

including mining or 

tunneling? 

No No underground works including 

mining/ tunneling is required except 

excavation of earth for constructing 

basement and foundation as proposed 

within project site. 

1.10 Reclamation Works? No No reclamation work required. 

1.11 Dredging? No No dredging required. 

1.12 Offshore structures? No No offshore structures required. 

1.13 Production and 

manufacturing processes? 

No No production/manufacturing process 

involved. The proposed project is a 

residential development. 

1.14 Facilities for storage of 

goods or materials? 

Yes Separate temporary raw material 

handling yard will be located within the 

project site and separated by 

enclosures/barricades. Cement will be 

separately stored under cover and also 

silos. Sand will be stacked under 

tarpaulin cover. Bricks and steel will be 

laid in open. 

1.15 Facilities for treatment or 

disposal of solid waste or 

liquid effluents? 

Yes Solid Waste:  

The solid waste generated from the 
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project will be in the form of: 

Construction Waste: 

 

Left over cement mortars, cement 

concrete blocks, concrete, aggregate, 

sand and other inorganic material will be 

recycled and reused as granular subbase 

(GSB) layer of pavement. Earth rendered 

surplus from the excavation will be 

utilized in the embankment works. 

 

Operational Phase: 

 

Waste will be segregated for Bio 

degradable and Non Bio degradable. Bio 

degradable waste will be treated in 

Biomethanation plant and Non 

Biodegradable waste will be sold to the 

authorized recyclers. 

 

Liquid Effluent:  

During the construction phase, sewage 

generated from the project will be 

disposed by Septic tank and soak pit 

arrangements. During operational phase 

also, sewage generated from the project 

will be treated through STP. 

1.16 Facilities for long term 

housing of operational 

workers? 

No 

 

Provision will be made for the housing 

labour within the site with all necessary 

infrastructures and facilities such as fuel 

for cooking, mobile toilets, mobile STP, 

safe drinking water, medical health care 

etc. 

1.17 New road, rail or sea traffic 

during construction or 

operation?  

No. It is expected traffic of 40-50 trucks per 

week will be during construction phase 

for transportation of men and material at 

the site.  

1.18 New road, rail, air 

waterborne or other 

transport infrastructure 

including new or altered 

No Project site is accessible and is well 

connected via network of rail & road. No 

new road, rail, air waterborne or other 

transport infrastructure will be 
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routes and stations, ports, 

airports etc? 

developed. Only internal roads will be 

constructed for facilitating movement of 

vehicles and connecting the site to the 

existing roads. 

1.19 Closure or diversion of 

existing transport routes or 

infrastructure leading to 

changes in traffic 

movements? 

No There is no need for diversion or closure 

of existing traffic routes. 

1.20 New or diverted 

transmission lines or 

pipelines?  

No There will not be any new/diverted 

transmission lines or pipelines around 

the proposed project. 

1.21 Impoundment, damming, 

culverting, realignment or 

other changes to the 

hydrology of watercourses 

or aquifers? 

No No impoundment, damming, culverting, 

realignment or other changes to the 

hydrology of surface watercourses is 

proposed. 

1.22 Stream crossings? No There are no streams crossing the project 

site. 

1.23 Abstraction or transfers of 

water from ground or 

surface waters? 

No During construction phase, water will be 

sourced through private tankers. 

Source of water during the operation 

phase is Kundrathur Panchayat Union. 

There is no abstraction or transfers of 

water from ground or surface waters 

1.24 Changes in water bodies or 

the land surface affecting 

drainage or run-off? 

No There is no change in water bodies or the 

land surface affecting drainage.  

1.25 Transport of personnel or 

materials for construction, 

operationor 

decommissioning? 

Yes Transportation of personnel and material 

by road will be necessary for the 

contractors during the construction 

phase. 

1.26 Long-term dismantling or 

decommissioning which 

could have an impact on the 

environment? 

No No Long-term dismantling or 

decommissioning or restoration works 

will be involved. 

1.27 Ongoing activity during 

decommissioning which 

could have an impact on the 

environment? 

No Not Applicable 

1.28 Influx of people to an area in 

either temporarily or 

Yes Project is development of residential 

development.  
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permanently? 

1.29 Introduction of alien 

species? 

No Not Applicable 

1.30 Loss of native species or 

genetic diversity? 

No 

 

There will be no significant impact on the 

native species or genetic diversity. 

1.31 Any other actions? No Not Applicable. 

 

2. Use of Natural resources for construction or operation of the Project (Such as land, water, materials or 

energy, especially any resources which are non-renewable or in short supply): 

 

S. 

No. 

Information/Checklist 

confirmation 

Yes/

No 

Details thereof (with approximate quantities 

/ rates, wherever possible) with sources of 

information data 

2.1 Land especially 

undeveloped or agricultural 

land (ha) 

No There is no agricultural or undeveloped Land 

and the project site is earmarked for Primary 

Residential development as per master 

development plan of the area and it has been 

permitted for residential development.  

2.2 Water (expected source & 

competing users) Unit: 

KLD 

Yes Construction Stage: 

About 20-25 KLD of water will be required 

during the peak construction phase and it will 

be sourced through private tankers arranged 

by the contractor. 

Operation Stage:   

About 735 KLD of raw (fresh) water will be 

required for the project. The source of water 

supply is Kundrathur Panchayat Union. 

2.3 Minerals (MT) No Minerals such as sand and aggregates will be 

required during the construction phase.  

2.4 

       

Construction material – 

stone, aggregates, and / soil 

(expected source - cum) 

Yes All materials for construction will be arranged 

through select suppliers from local market.  

2.5 Forests and timber (source– 

MT) 

No We have planned to use readymade doors and 

windows available in the local market. There 

is no any direct forest wood used in the 

project site. 
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2.6 Energy including electricity 

and fuels (source, 

competing users) Unit: fuel 

(litres/hour), energy (kVA) 

Yes Existing: 

The power requirement for the project is 

about 13486 KVA and it will be sourced from 

TANDEGCO through the transformers 

within project premises. DG sets of following 

capacities is being used: 

➢ 625 KVA -2 No & 500 KVA – 1 No. 

2.7 Any other natural resources 

(use appropriate standard 

units) 

No 

 

Not Applicable 

 

3. Use, storage, transport, handling or production of substances or materials which could be harmful to 

human health or the environment or raise concerns about actual or perceived risks to human health. 

 

S. 

No. 

Information/Checklist 

confirmation 

Yes/No Details thereof (with approximate quantities 

/rates, wherever possible) with sources of 

information data 

3.1 Use of substance or 

materials, which are 

hazardous (as per MSIHC 

rules) to human health or 

the environment (flora, 

fauna, and water supplies) 

Yes This project is a development of residential 

building and no storage of hazardous 

materials (as per MSIHC) will be done, apart 

from Diesel. HSD (of low sulphur content) 

will be used for DG sets. Necessary 

permission will be obtained from the 

authorities concerned (if applicable). 

 

Both oil and water-based paints shall be used. 

Paints and Solvents are to be stored in 

approved containers and areas on drip trays or 

bunded pallets. Containers are to be kept 

closed when not in use.  When transporting 

paints or solvents the containers will be 

closed. Flammable liquids will not to be 

stored near sources of ignition. When 

containers are empty they will be disposed of 

to the vendor itself for reuse. 

3.2 Changes in occurrence of 

disease or affect disease 

vectors (e.g. insect or water 

borne diseases)  

No Suitable drainage and waste management 

measures (with frequent spray of insecticides 

etc.) will be adopted in both the construction 

and operational phase such that there will be 

no stagnation of water or accumulation of 

waste. This will effectively restrict the 
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reproduction and growth of disease vectors. 

3.3 Affect the welfare or people 

e.g. by changing living 

conditions?  

No Socio-economic standard of people will 

improve due to increased employment 

opportunities, better living facility & 

commercial services provided by this project. 

This will lead to better quality of life and will 

also set a standard for future developments in 

the area. 

3.4 Vulnerable groups of people 

who could be affected by the 

project e.g. hospital patient’s 

children, the elderly etc., 

No Impacts of this type are not expected. 

3.5 Any other causes   No Not Applicable 

 

4. Production of solid wastes during construction or operation or decommissioning (MT/ month) 

S. 

No. 

Information/Checklist 

confirmation 

Yes/No Details thereof (with approximate quantities 

/rates, wherever possible) with sources of 

information data 

4.1 Spoil, overburden or mine 

wastes 

No No such spoil, overburden or mine wastes will 

be generated. 

 

4.2 Municipal waste (domestic 

and or commercial wastes) 

Yes The solid waste will comprise biodegradable 

waste (e.g. domestic waste, food waste, 

horticultural waste etc.) and Non 

biodegradable waste (e.g. plastics, paper etc). 

The quantity of waste generation is 

 

Biodegradable Waste           : 2011 kg/day 

Non-biodegradable Waste   : 3017 kg/day 

 

(Source: The manual on municipal solid 

waste prescribed by Central Public Health and 

Environmental Engineering Organization 

(CPHEEO)). 

 

Waste will be segregated for Bio degradable 

and Non Bio degradable. Bio degradable 

waste will be treated in Biomethanation Plant 

and Non-Biodegradable waste will be sold to 

the authorized recyclers. 

4.3 Hazardous wastes (as per 

Hazardous Waste 

No 

 

Spent Oil from DG sets: 

The hazardous wastes generated in the project 
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Management Rules) as per the Management, Handling & Trans-

boundary Movement Rules, 2008 is used oil 

from DG sets, which is classified as per The 

Hazardous Waste Category 5.1. 

 

Used oil from DG sets will be stored in HDPE 

drums in isolated covered facility. This used 

oil will be sold to authorized recyclers. 

Suitable care will be taken so that spills/leaks 

of used oil from storage are avoided. 

 

The generated used Paint containers will be 

taken back by the vendor for reuse. 

4.4 Other industrial process 

wastes  

No -- 

4.5 Surplus product  No -- 

4.6 Sewage sludge or other sludge 

from effluent treatment  

yes 54 kg/day of sludge will be generated from 

STP and it will be used as manure for 

greenbelt development. 

4.7 Construction or demolition 

wastes  

Yes The construction waste will consist of excess 

earth and construction debris along with 

cement bags, steel in bits and pieces, 

insulating and packaging materials etc. 

Recyclable waste construction materials will 

be sold to recyclers. Unusable and excess 

construction debris will be disposed at 

designated places in tune with the local 

norms.  

 

The expected construction waste free from 

any hazardous content shall be used for road 

formation and filling within the premises. 

4.8 Redundant machinery or 

equipment  

No All machinery / equipment will be installed as 

per the requirement and the unused items will 

be taken back by the contractor. 

4.9 Contaminated soils or other 

materials  

No -- 

4.10 Agricultural wastes  No --.  

4.11 Other solid wastes  No Not Applicable 

 

5. Release of pollutants or any hazardous, toxic or noxious substances to air (Kg/hr) 

S. Information/Checklist Yes/No Details thereof (with approximate quantities 
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No. confirmation /rates, wherever possible) with sources of 

information data 

5.1 Emissions from combustion 

of fossil fuels from 

stationary or mobile sources  

Yes Pollutants like particulate matters, CO, SO2 

and NOx will be released into the atmosphere 

due to the operation of DG sets and other 

machineries of construction which uses fossil 

fuels. However the DG sets will be operated 

only during power cuts. Also the use of HSD 

(of lower sulphur content) and dispersion of 

the DG flue gases through stacks having 

heights as per norms of CPCB will minimize 

the impacts. 

5.2 Emissions from production 

processes  

No -- 

5.3 Emissions from materials 

handling including   storage 

or transport 

Yes Dust emissions are envisaged during transport 

and handling of construction materials. Such 

emissions will be temporary and controlled by 

the use of sprinkling and other viable 

techniques like covering of loose material. 

5.4 Emissions from 

construction activities 

including plant and 

equipment  

Yes This will be restricted to the construction 

phase and the construction site only. 

 

• The dust generation during 

construction phase will be controlled by 

enclosures at appropriate locations. 

• Sprinkling of water is done for 

suppression of dust. 

• Restrict dust-generating activities, such 

as blasting or top soil removal, to calm wind 

conditions. 

• Vehicles transporting construction 

materials prone to fugitive dust emissions 

should be covered.  

• Trucks carrying sand will be provided 

with tarpaulin sheets to cover the bed and 

sides of the trucks.  

• Idling of delivery trucks or other 

equipment should not be permitted during 

loading and unloading. 

• Cover heavy vehicles moving offsite. 

Restrict vehicle speed on construction roads 

and ensure vehicles use only dedicated 
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construction roads and access points. 

• Development of alternative access 

routes to the site by passing the residential 

areas to avoid air pollution. 

• Greeneries will be developed for 

aesthetic appearance and also for sorption of 

pollutants. 

• Low sulphur diesel will be used for the 

generators. 

5.5 

 

Dust or odors from handling 

of materials including 

construction materials, 

sewage and waste. 

Yes 

 

Dust at construction site will be suppressed by 

sprinkling water at site. On-site sanitation 

facilities will be provided.  

5.6 Emissions from incineration 

of waste  

No No incineration of wastes is proposed. 

5.7 Emissions from burning of 

waste in open air (e.g. slash 

materials, construction 

debris)  

No -- 

5.8 Emissions from any other 

sources  

No Not Applicable 

 

6. Generation of Noise and Vibration, and Emissions of Light and Heat: 

 

S. 

No. 

Information/Checklist 

confirmation 

Yes/No Details thereof (with approximate 

quantities /rates, wherever possible) with 

sources of information data 

6.1 From operation of 

equipment e.g. engines, 

ventilation plant, crushers  

Yes Source of noise in the operational phase will 

be from backup DG sets (which will be in 

operation only during power failure) and 

pumps & motors. All the machinery will be 

of highest standard of reputed make and will 

comply with standard. Therefore, no 

significant impact due to operation of 

machinery is anticipated. 

6.2 From industrials or similar 

processes 

No No industrial processes will be carried out in 

the project. 
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6.3 From construction or 

demolition  

Yes Due to various construction activities, there 
will be short-term noise impacts in the 

immediate vicinity of the project site. The 
construction activities will include the 

following noise generating activities: 

• Concreting, mixing & operation of DG 

sets. 

• Construction plant and heavy vehicle 

movement. 
Some of the construction equipment with the 
noise levels is as follows. 

 

Equipment Typical noise levels 

(dBA) 50 ft from source 

Concrete mixer 

Compactor 
Generator 

Jack hammer 

85 

82 
81 

88 

But the noise from these equipments is 

temporary.  
 

Some of the precautionary steps include 
Constructing noise barriers such as temporary 
walls or excavated material. 

 
Equipment foundation pads, dampeners, 

silencers and acoustic enclosures for 
individual units 

 
Providing ear muffs to the workers in high 
noise zones. 

6.4 From blasting or piling  No No blasting will be done.  

Apart from this, Construction contracts will 

cover the clause that construction equipment 

should meet the noise and air emission levels 

as per EPA Rules, 1986. The workers 

operating high noise machinery or operating 

near it will be provided with ear plugs.  The 

high noise generating stationary machinery 

will be located at central portion of the site.  

Green belt will also be developed all along 

the boundary wall for attenuating the noise. 

6.5 From construction or 

operational traffic  

Yes During construction activities, Adequate 

measures as mentioned above will be taken 

to reduce the impacts due to movement of 

heavy vehicles. Operational traffic will not 
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contribute much towards noise. 

6.6 From lighting or cooling 

systems  

Yes Adequate measures would be taken at the 

time of selection of equipment to minimize 

the noise or heat. Proper preventive 

maintenance will be adopted during the 

operation stage. 

6.7 From any other sources  No -- 

 

7. Risks of contamination of land or water from releases of pollutants into the ground or into sewers, 

surface waters, groundwater, coastal waters or the sea:  

 

S. 

No. 

Information /Checklist 

confirmation 

Yes/No Details thereof (with approximate 

quantities /rates, wherever possible) with 

sources of information data 

7.1 From handling, storage, use 

or spillage of hazardous 

materials  

Yes Spent oil from DG sets (Hazardous waste 

category 5.1) will be stored in drums, this will 

be handed over to TNPCB /MoEF 

authorized waste oil recyclers.  

 

Paints and Solvents are to be stored in 

approved containers and areas on drip trays 

or bunded pallets. Containers are to be kept 

closed when not in use.  When transporting 

paints or solvents the containers will be 

closed. Flammable liquids will not to be 

stored near sources of ignition. When 

containers are empty, they will be disposed of 

to the vendor itself for reuse. 

7.2 From discharge of sewage or 

other effluents to water or 

the land (expected mode and 

place of discharge) 

No Wastewater generated from the project is 

estimated to be about 1034 KLD, of which 

982 KLD of treated wastewater is generated. 

The treated wastewater will be utilized for 

Flushing (374 KLD), Gardening (24 KLD) 

and OSR (15 KLD) and the remaining 569 

KLD will be disposed through Avenue 

plantation. 

7.3 By deposition of pollutants 

emitted to air into the land or 

into water  

No The DG Sets will be provided with stacks of 

adequate height. Hence dispersion will be 

achieved and avoid deposition of pollutants 

in significant concentrations at any single 

location 
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7.4 From any other sources  No Not Applicable 

7.5 Is there a risk of long term 

build up of pollutants in the 

environment from these 

sources? 

No Not Applicable 

 

8. Risk of accidents during construction or operation of the Project, which could affect human or the 

environment  

 

S. 

No. 

Information/Checklist 

confirmation 

Yes/No Details thereof (with approximate 

quantities /rates, wherever possible) with 

sources of information data 

8.1 From explosions, spillages, 

fires etc from storage, 

handling, use or production 

of hazardous substances  

 

No This project is a development of residential 

building. Hence, it does not involve any 

probable explosions, spillages and fires. 

 

During construction, all the laborers will be 

provided with suitable personal protective 

equipment (PPE) as required under the health 

& safety norms. Training and awareness 

about the safety norms will be provided to all 

supervisors and laborers involved in 

construction activity. Contractor will deal 

with the safety aspects during construction.  

 

No major hazardous waste will be stored 

within the project site. No industrial or 

process activity is involved in this project. 

Hence, chances of chemical hazards and 

accidents are normally nil.  

 

To deal with any fire related accident, fire 

fighting facility of single handed hydrant 

valve, long hose reel, and portable fire 

extinguisher will be provided. 

8.2 From any other causes  No Not Applicable 

8.3 Could the project be affected 

by natural disasters causing 

environmental damage (e.g. 

floods, earthquakes, 

landslides, cloudburst etc)? 

No The area under study falls in Zone-III, 

according to the Indian Standard Seismic 

Zoning Map. Suitable seismic coefficients in 

horizontal and vertical directions 

respectively, are incorporated in designing 

the structures. The project falls under seismic 
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zone–III as per IS 1893 (part-1): 2002. Hence, 

no risk due to natural hazards is envisaged. 

Formed ground level is designed above the 

flood level. 

 

9. Factors which should be considered (such as consequential development) which could lead to 

environmental effects or the potential for cumulative impacts with other existing or planned activates in 

the locality  

 

S. 

No. 

Information/Checklist 

confirmation 

Yes/No Details thereof (with approximate quantities 

/rates, wherever possible) with sources of 

information data 

9.1 Lead to development of 

supporting facilities, 

ancillary development or 

development stimulated by 

the project which could have 

impact on the environment 

e.g.: 

 

• Supporting infrastructure 

(roads, power supply, waste 

or wastewater treatment, 

etc.) 

 

• Housing development  

 

• Extractive industries  

 

• Supply industries  

 

• Other  

Yes The project may trigger the development of 

supporting and ancillary facilities, and 

further may lead to other developments. This 

will not lead to any potential negative 

impacts on environment. 

 

 

 

 

Yes within the project site 

 

 

 

Residential development 

 

Not applicable 

 

Not applicable 

 

Not applicable 

9.2 Lead to after use of the site, 

which could have impact on 

the environment  

No No significant impact envisaged 

9.3 Set a precedent for later 

developments  

Yes Towards an organized urban developmental 

activity 

9.4 Have cumulative effects due 

to proximity to other 

existing or planned projects 

with similar effects 

No -- 
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III. ENVIRONMENT SENSITIVITY  

S. 

No. 

Areas Name/ 

Identity 

Aerial distances (within 15 km.) 

Proposed project location boundary 

1. Areas protected under 

international conventions, 

national or local legislation 

for their ecological, 

landscape, cultural or other 

related values  

No Arignar Anna Zoological Park, 

Vandalur – 5 km, SE 

 

2. Areas which are important 

or sensitive for ecological 

reasons – Wetlands, water 

courses or other water 

bodies, coastal zone, 

biospheres. Mountains, 

forests  

No  - 

 

3. Areas and by protected, 

important or sensitive 

species of flora or fauna for 

breeding, nesting, foraging, 

resting, over wintering, 

migration  

NIL   

4. Inland, coastal, marine or 

underground waters  

No - 

5. State, National boundaries  NIL -- 

6. Routes or facilities used by 

the public for access to 

recreation or other tourist, 

pilgrim areas  

-- Chennai Outer Ring Road (0.63 km, 

E) 

7. Defense installations No -- 

8. Densely populated or built-

up area  

Yes Tambaram (2 km, E)   

9. Areas occupied by sensitive 

man-made land uses 

(hospitals, schools, places of 

worship, community 

facilities) 

Yes The surrounding area has few 

sensitive man-made land uses such 

as Schools, Colleges and Residential 

Complexes. But the effect on these 

areas will be negligible / minimal.  

10. Areas containing important, 

high quality or scarce 

resources (Groundwater / 

surface water resources, 

forestry, agriculture, 

Yes ➢ Pond (0.14 km, E) 

➢ Adyar River (1.06 km, E) 

➢ Mudichur Lake (3.01 km, SE) 

➢ Manimangalam Lake (4.22 km, 
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fisheries, tourism, minerals) SW) 

➢ Vandalur Lake (4.53 km, SE) 

➢ Chembarambakkam Lake (5.79 

km, NW) 

➢ Somangalam Forest Lake (4.44 

km, NW) 

➢ Kadaperi Lake (4.49 km, E) 

➢ Chitlapakkam Lake (6.47 km, 

E) 

➢ Periya Eri (5.25 km, NE) 

➢ Adhanur Lake (7.49 km, SW) 

➢ Padappai Lake (7.60 km, SW) 

➢ Amarambedu Lake (8.14 km, 

NW) 

➢ Karunakaracheri Lake (8.21 

km, NW) 

➢ Hastinapuram Eri (8.36 km, E) 

➢ Thandalam Eri 

➢ Madambakkam Lake (8.88 km, 

SE) 

➢ Agaramthen Lake (9.42 km, 

SE) 

➢ Perumbakkam Lake 

➢ Palanthandalam R.F (1.32 km, 

NW) 

➢ Poonthandalam R.F (2.55 km, 

NW) 

➢ Tambaram Mount (3.11 km, 

NE) 

➢ Nallur R.F (4.41 km, W) 

➢ Nanmangalam R.F (9.60 km, 

NE) 

➢ Pallavaram Mountain (9.62 

km, NE) 

11. Areas already subjected to 

pollution or environmental 

damage. (where existing 

legal  standards are 

exceeded)  

No -- 

12. Areas susceptible to natural 

hazard which could cause 

the project to present 

environmental problems 

No -- 
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(earthquakes, subsidence, 

landslides, erosion, flooding 

or extreme or adverse 

climatic conditions) 

 

 

 

UNDERTAKING 

“I hereby undertake that the data and the information given in the application and enclosures 

are true to the best of my knowledge and belief and I am aware that if any part of the data and 

information submitted is found to be false or misleading at any stage, the project will be 

rejected and clearance given, if any, to the project will be revoked at our risk and cost.” 

 

 

 

 

 

Date:   19.08.2024                                                               Signature of the Applicant                                                                                                                                                  
Place: Chennai                                                                                                                                                                                              
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File No: 11237
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

TAMIL NADU)

***

Dated 22/10/2024

To,

Thiru. Dega Srinivasalu Reddy
ALLIANCE INFRASTRUCTURE PROJECTS PRIVATE LIMITED
Plot No. A, No. 36/1, Gandhi Mandapam Road, Kotturpuram, Chennai, Chennai, CHENNAI, TAMIL 
NADU, 600085
allianceinfraprojects2004@gmail.com

Subject: Grant of Terms of Reference under the provision of the EIA Notification 2006-as amended regarding.

Sir/Madam,
SEIAA-TN – Terms of Reference (ToR) – for the Proposed Construction of High-Rise Residential 
Group Development Building in Survey No’s. 480/1(Part), 481/1 (Part), 483/1B (Part), 473/1 (Part), 
480/3 (as per Patta 480/3A, 480/3B), 480/4A (As per patta 480/4A1, 480/4A2), 340/1, 474/1B (Part), 
475/1 (Part) (As per Patta 475/1A), 474/1A (Part), 340/2, 481/2 (Part) of Varadarajapuram Village, 
Kundrathur Taluk, Kancheepuram District, Tamil Nadu by M/s. Alliance Infrastructure Projects Private 
Limited– Category “B1” – 8(b)-Townships & Area Development Projects – ToR issued – Preparation 
of EIA Report – Regarding
Ref:
1. Online Proposal No.SIA/TN/INFRA2/493415/2024, dated: 21.08.2024.
2. Your application for Terms of Reference dated: 09.09.2024.
3. Minutes of the 501st SEAC meeting held on 27.09.2024.
4. Minutes of the 764th SEIAA meeting held on 14.10.2024.

2. The particulars of the proposal are as below :

(i) TOR Identification No. TO24B3812TN5343300N

(ii) File No. 11237

(iii) Clearance Type TOR

(iv) Category B1

(v) Project/Activity Included Schedule No.
8(b) Townships/ Area Development Projects / 
Rehabilitation Centres

(vii) Name of Project
Construction of High Rise Residential Group 
Development Building by M/s. Alliance 
Infrastructure Projects Private Limited

Page 1 of 9Page 1 of 9SIA/TN/INFRA2/493415/2024

221



(viii) Name of Company/Organization
ALLIANCE INFRASTRUCTURE PROJECTS 
PRIVATE LIMITED

(ix) Location of Project (District, State) KANCHIPURAM, TAMIL NADU

(x) Issuing Authority SEIAA

(xii) Applicability of General Conditions no

(xiii) Applicability of Specific Conditions no

1.In view of the particulars given in the Para 1 above, the project proposal interalia including Form-1(Part A and B) were 
submitted to the SEIAA for an appraisal by the SEAC under the provision of EIA notification 2006 and its subsequent 
amendments.
2.The above-mentioned proposal has been considered by (SEIAA) Appraisal Committee of SEIAA in the meeting held on 
14/10/2024. The minutes of the meeting and all the Application and documents submitted [(viz. Form-1 Part A, Part B,] 
are available on PARIVESH portal which can be accessed by scanning the QR Code above.
3.The State Expert Appraisal Committee (SEAC), based on the information & clarifications provided by the project 
proponent and after detailed deliberations on all technical aspects recommended the proposal for grant of Terms of 
Reference under the provision of EIA Notification, 2006 and as amended thereof subject to the stipulation of specific and 
general conditions as detailed in Annexure (2).
4.The SEIAA has examined the proposal in accordance with the Environment Impact Assessment (EIA) Notification,2006 
& further amendments thereto and after accepting the recommendations of the SEAC hereby decided to issue the 
following Terms of Reference for instant proposal of Thiru.Dega Srinivasalu Reddy under the provisions of EIA 
Notification, 2006 and as amended thereof.
5.The Ministry/SEIAA-TN reserves the right to stipulate additional conditions, if found necessary.
6.The Terms of Reference with public hearing to the aforementioned project is under provisions of EIA Notification, 
2006. It does not tantamount to approvals/consent/permissions etc. required to be obtained under any other 
Act/Rule/regulation. The ProjectProponent is under obligation to obtain approvals /clearances under any other Acts/ 
Regulations or Statutes, as applicable, to the project.
7.This issues with the approval of the Competent Authority.
8.The TORs prescribed shall be valid for a period of three years from the date of issue, for submission of the EIA/EMP 
report as per OM No. J-11013/41/2006-IA-II(I) (Part) Dated: 29th August, 2017.

Copy To
1. The Principal Secretary to Government, Environment, Climate Change and Forests Department, Govt. of Tamil Nadu, 
Fort St. George, Chennai - 9.
2. The Chairman, Central Pollution Control Board, Parivesh Bhavan,
CBD Cum-Office Complex, East Arjun Nagar, New Delhi - 110032.
3. The Chairperson, Tamil Nadu Pollution Control Board,
76, Mount Salai, Guindy, Chennai-600 032.
4. The APCCF (C), Regional Office, Ministry of Environment & Forest (SZ),
34, HEPC Building, 1st & 2nd Floor, Cathedral Garden Road, Nungambakkam, Chennai - 34.
5. Monitoring Cell, I A Division, Ministry of Environment & Forests,
Paryavaran Bhavan, CGO Complex, New Delhi - 110003.
6. The District Collector, Kancheepuram District.
7. Stock File.

Annexure 1

Specific Terms of Reference for (Townships/ Area Development Projects / Rehabilitation Centres)

1. Seac Conditions - Site Specififc
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S. No Terms of Reference

1. The PP shall furnish the detail Traffic study report.
 
2. Land use classification shall be obtained from the Competent Authority for the Survey 
Numbers of this project. Further, the project proponent shall submit the planning permission 
obtained from the CMDA, if any.
 
3. The proponent shall conduct the EIA study and submit the EIA report for the entire campus 
along with layout and necessary documents such as “A” register, village map and FMB sketch 
shall be furnished.
 
4. The proponent shall ensure the development meets green building norms and shall obtain 
IGBC Gold ranking.
 
5. The proposal to construct a pond of appropriate size in the earmarked OSR land in 
consultation with the local body. The pond should be modelled like a temple tank with parapet 
walls, steps, etc. The pond is meant to play three hydraulic roles, namely (1) as a storage, which 
acted as insurance against low rainfall periods and also recharges groundwater in the 
surrounding area, (2) as a flood control measure, preventing soil erosion and wastage of runoff 
waters during the period of heavy rainfall, and (3) as a device which was crucial to the overall 
eco-system.
 
6. Commitment letter from competent authority for supply of water shall be furnished.
 
7. Proposal for dual-fuel/ gas powered DG sets shall be furnished.
 
8. Details of litigations, if any pending against the project shall be furnished along with 
supporting documents.
 
9. Detailed Evacuation plan during emergency/natural disaster/untoward accidents shall be 
submitted.
 
10. The space allotment for solid waste disposal and sewage treatment & grey water treatment 
plant shall be furnished.
 
11. Details of the Solid waste management plan shall be pre pared as per Solid Waste 
Management Rules, 20l6 as amended and shall be furnished. The PP shall submit a “SoP for 
Demolition” to the DEE/TNPCB, & Concerned Authorities before obtaining CTE, which 
describes the guidelines for breaking, excavating/loading, transporting and dumping of the 
building material to be demolished within the campus considering the existing hospital life.
 
12. Details of the E-waste management plan shall be prepared as per E-waste Management 
Rules, 2016 as amended and shall be furnished.
 
13. Details of the Rain water harvesting system with cost estimation should be furnished.
 
14. A detailed storm water management plan to drain out the storm water entering the premises 
during heavy rains period shall be prepared including main drains and sub-drains in accordance 
with the contour levels of the proposed project considering the water bodies around the 
proposed project site & the surrounding development. The storm water drain shall be designed 
in accordance with the guidelines prescribed by the Ministry of Urban Development.
 
15. The OSR area should not be included in the activity area and not be taken in to account for 

1.1
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S. No Terms of Reference

the green belt area.
 
16. The layout plan shall be furnished for the greenbelt area earmarked with GPS co- ordinates 
by the project proponent on the periphery of the site and the same shall be submitted for 
CMDA/DTCP approval. The green belt width should be at least 3m wide all along the 
boundaries of the project site. The green belt area should not be less than l5%of the total land 
area of the project.
 
17. Cumulative impacts of the Project considering with other infrastructure developments and 
industrial parks in the surrounding environment shall be furnished.
 
18. A detailed post-COVID health management plan for construction workers as per ICMR and 
MHA or the State Govt. guideline may be followed and report shall be furnished.
 
19. The project proponent shall furnish detailed baseline monitoring data with prediction 
parameters for modelling for the ground water, emission, noise and traffic.
 
20. The proposal for utilization of at least 50% of Solar Energy shall be included in the 
EIA/EMP report.
 
 
21. As per the MoEF&CC Office Memorandum F.No.22-65/2017-lA.llldated: 30.09.2020 and 
20.10.2020, the proponent shall furnish the detailed EMP mentioning all the activities as 
directed by SEAC in the CER.

2. Seiaa Specific Conditions:

S. No Terms of Reference

After detailed discussions, the Authority accepts the recommendation of SEAC and decided to 
grant Terms of Reference subject to the conditions as recommended by SEAC & normal 
conditions and conditions in Annexure ‘D’ of this minutes in addition to the followings shall be 
incorporated in EIA study.

1. Impact on soil, soil biota and vegetation.

2. Impact on climate change.

3. Carbon sequestration strategies adopted and action towards Carbon Sequestration.

4. Smart technologies adopted to improve energy efficiency.

5. Occupational Health & safety details shall be furnished.

6. CO2 Emission and action for containing it.

7. Anticipated Green House Gas emissions and mitigation strategies.

8. Flood inundation certificate from competent Authority.

9. Traffic Study

2.1
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S. No Terms of Reference

10. Details of Plantation in EMP.

3. Seiaa Standard Conditions :

S. No Terms of Reference

3.1

Standard Terms of Reference for (Townships/ Area Development Projects / Rehabilitation Centres)

1. Project Details

S. No Terms of Reference

1.1 Need and benefits of the project.

1.2
Submit data for built-up area for each building, the use and occupancy classification in line with 
NBC 2016 also to be indicated [for differential functional requirements].

1.3
The cost of the Project (capital cost and recurring cost) as well as the cost towards implementation 
of EMP should be clearly spelt out.

2. Land Environment

S. No Terms of Reference

2.1
Examine details of land use as per Master Plan and land use around 10 km radius of the project site. 
Analysis should be made based on latest satellite imagery for land use with raw images. Check on 
flood plain of any river.

3. Land Acquisition And R&r

S. No Terms of Reference

3.1
Submit details of environmentally sensitive places, land acquisition status, rehabilitation of 
communities/villages and present status of such activities.

4. Environmental Monitoring And Management

S. No Terms of Reference

4.1 Examine baseline environmental quality along with projected incremental load due to the project.

Environmental data to be considered in relation to the project development would be (a) land, (b) 
groundwater, (c) surface water, (d) air, (e) bio-diversity, (f) noise and vibrations, (g) socio economic 

4.2
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S. No Terms of Reference

and health.

4.3
Submit Roles and responsibility of the developer etc for compliance of environmental regulations 
under the provisions of EP Act.

4.4
Examine separately the details for construction and operation phases both for Environmental 
Management Plan and Environmental Monitoring Plan with cost and parameters.

4.5
Possible carbon footprint contribution from each activities and mitigation measures proposed shall 
be included as part of Environment Management Plan.

5. Drainage

S. No Terms of Reference

5.1
Submit a copy of the contour plan with slopes, drainage pattern of the site and surrounding area. 
Any obstruction of the same by the project.

6. Forest

S. No Terms of Reference

6.1 Submit the details of the trees to be felled for the project, if any .

6.2
Submit the present land use and permission required for any conversion such as forest, agriculture 
etc.

7. Water Environment

S. No Terms of Reference

7.1 Ground water classification as per the Central Ground Water Authority.

8. Water Management

S. No Terms of Reference

8.1
Examine the details of Source of water, water requirement, use of treated waste water and prepare a 
water balance chart.

8.2 Rain water harvesting proposals should be made with due safeguards for ground water quality.

8.3 Maximize recycling of water and utilization of rain water. Examine details.

8.4 Examine soil characteristics and depth of ground water table for rainwater harvesting

Permission from CGWA for abstraction of groundwater, if any, including dewatering during 8.5
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S. No Terms of Reference

basement excavation.

9. Waste Management

S. No Terms of Reference

9.1 Examine details of solid waste generation treatment and its disposal.

9.2
Construction & Demolition Waste Management Plan shall be prepared as part of EMP providing 
details of demolition activities involved along with quantification and disposal mechanism.

10. Energy Requirements

S. No Terms of Reference

10.1
A certificate of adequacy of available power from the agency supplying power to the project along 
with the load allowed for the project.

10.2
Examine and submit details of use of solar energy and alternative source of energy to reduce the 
fossil energy consumption. Energy conservation and energy efficiency.

10.3
DG sets are likely to be used during construction and operational phase of the project. Emissions 
from DG sets must be taken into consideration while estimating the impacts on air environment.

11. Road And Traffic

S. No Terms of Reference

11.1

Examine road/rail connectivity to the project site and impact on the traffic due to the proposed 
project. Present and future traffic and transport facilities for the region should be analysed with 
measures for preventing traffic congestion and providing faster trouble free system to reach 
different destinations in the city.

11.2
A detailed traffic and transportation study should be made for existing and projected passenger and 
cargo traffic.

11.3
Examine the details of transport of materials for construction which should include source and 
availability.

12. Disaster Management Plan

S. No Terms of Reference

Submit details of a comprehensive Disaster Management Plan including emergency evacuation 
during natural and man-made disaster. This should cover details of vulnerabilities due to natural and 
manmade hazards (earthquake, flooding, cyclone, landslides, fire etc.) and details of disaster 
mitigation efforts for buildings and infrastructure through structural sufficiency and Fire and Life 

12.1

Page 7 of 9Page 7 of 9SIA/TN/INFRA2/493415/2024

227



S. No Terms of Reference

Safety compliance in line with National Building Code NBC, 2016.

13. Court Cases

S. No Terms of Reference

13.1
Details of litigation pending against the project, if any, with direction /order passed by any Court of 
Law against the Project should be given.

14. Miscellaneous

S. No Terms of Reference

14.1
Any further clarification on carrying out the above studies including anticipated impacts due to the 
project and mitigative measure, project proponent can refer to the model ToR available on Ministry 
website http://moef.nic.in/Manual/Townships.

Page 8 of 9Page 8 of 9SIA/TN/INFRA2/493415/2024

228



SEIAA STANDARD CONDITIONS: 

1. Impacts on Energy requirement. 

2. Impacts on living System (air ,water ,soil & micro organism). 

3. Impacts on terrestrial & aquatic within and surrounding areas. 

4. As per the MoEF& CC office memorandum F.No.22-65/2017-IA.III dated: 30.09.2020 and 

20.10.2020 the proponent shall furnish the detailed EMP mentioning all the CER activities as 

committed with the action plan. 

5. All the construction of Buildings shall be energy efficient and confirm to the green building norms. 

6. The proponent shall provide adequate parking facility for vehicles of all the workers & visitors. 

7. The proponent shall ensure that no treated or untreated trade effluent/sewage discharged outside 

the premises under any circumstances. 

8. The disaster management and disaster mitigation standards to be seriously adhered to avoid of 

calamities. 

9. The proponent shall provide the action taken for reduction of green house gas emissions to 

support the climatic action to make it sustainable buildings. 

10. The project proponent shall furnish the action taken to provide adequate parking space for 

visitors of all inmates including clean traffic plan. 

11. The project proponent shall furnish the action taken to improve water usage efficiency in 

the building. 

12. The project proponent shall conduct detailed study of biodiversity flora & fauna including 

invasives /endemic vulnerable species. 

13. The project proponent shall furnish NOC obtained from competent authority that there is 

no encroachment of water bodies (including canals). 

14. The project proponent shall furnish impact of Green House Gases emissions and climate 

change likely due to activities. 

15. The project proponent shall conduct detailed soil investigation including microflora /fauna. 

16. The project proponent shall study impact on livelihoods of locals.  

17. The project proponent shall furnish List of trees available in the area. 

18. The project proponent shall study impact of activities on water bodies/wetlands. 

19. The project proponent shall conduct studies on invasive and alien species 
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Member Secretary, SEIAA

Date: 23/10/2024

Signature Not Verified
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M/s ALLIANCE INFRASTRUCTURE PROJECTS PRIVATE LIMITED DR. A. DHAMODHARAN
File No Online Proposal No. SIA/TN/INFRA2/515722/2024 & File No. 11714 Purpose Construction of High-rise

Residential development

Site 
Location

S.No.480/1 (Part), 481/1 (Part), 483/1B (Part), 473/1 (Part), 480/3 (as per Patta 480/3A,
480/3B), 480/4A (As per patta 480/4A1, 480/4A2), 340/1, 474/1B (Part), 475/1 (Part)
(As per Patta 475/1A), 474/1A (Part), 340/2, 481/2 (Part) of Varadarajapuram Village,
Kundrathur Taluk, Kancheepuram District, Tamilnadu

Land Type/ 
Classificati
on

Residential Use Zone 

Category 8(b),  Category B1, EC Lat – Long 12°56'2.73"N 80° 4'25.20"E

Project 
Activity

New Environme
ntal 
settings 

Pond (0.14 km, E)
Adyar River (1.06 km, E)

Description Waste Generation Details

A. Water Constructio
n Phase

Operation Phase B. Other Wastes Quantity

Land Area 40208.77 Sqm Total Water Requirement 20 1148 KLD Solid Waste 5028 Kg/day

Built – up Area 177399.59   Sqm Fresh Water Requirement 20 735 KLD E - waste 8 TPA

OSR Area(%) 4202.58 Sqm (10%) Treated Water Requirement - 413 KLD Bio – Medical Waste NA

Greenbelt Area (%) 6733.15 Sq.m (17%) Wastewater Generation - 1034 KLD Hazardous Waste 0.3 TPA

No. of floors & 
Max Height 

14 Floors & Max. Height –
51.1 m

Treated Water Generated - 982 KLD ETP Sludge NA

Floor Space Index 
(FSI)

Permissible 196017.75 
Sq.m (4.875)
Proposed 131526.05

Sq.m (3.27)

Treated water Reuse - 374 KLD for 
Flushing &39 KLD 
for Greenbelt , OSR

STP Sludge 65 Kg/day

Source of fresh 
Water

Varadarajapuram Panchayat Surplus Treated Water -
Disposal

- 569 KLD – Avenue 
Plantation

Green  Initiatives

STP Capacity / ETP 
Capacity

STP – 1110 KLD Miscellaneous details Green Building Norms IGBC Gold

Rainwater 
Harvesting 
Details

Recharge Pits - 87
Nos

General Details 

Details of other 
Statutory NOC 

obtained

- Total Power
Requirement

13486 KVA Project Cost Rs  214.33 crores

EMP – Operation 
Phase

Capital –285 lakhs
Recurring –49.34 lakhs

Previous History & 
CCR

Not applicable Population 8972 Nos. CER Rs. 2.14 Crores
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NABET Accreditation Certificate
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➢ M/s. Alliance Infrastructure Projects Private Limited Proposes Construction of High-
Rise Residential Group Development Building in Survey No’s. 480/1 (Part), 481/1 
(Part), 483/1B (Part), 473/1 (Part), 480/3 (as per Patta 480/3A, 480/3B), 480/4A 
(As per patta 480/4A1, 480/4A2), 340/1, 474/1B (Part), 475/1 (Part) (As per Patta 
475/1A), 474/1A (Part), 340/2, 481/2 (Part) of Varadarajapuram Village, 
Kundrathur Taluk, Kancheepuram District, Tamilnadu. 

➢ The Project consists of :

➢   8 Block with Extended Lower Basement floor for Block B and C (Parking & Sumps) 
and Upper Basement Floor for A,B,C,D,E,F,G (Parking & Sumps) Block A to G 
(Residence) Stilt + 14 Floors with 1449 No’s. of Dwelling Units, Block H (Club House) 
Ground floor + 2 Floors (Swimming Pool, Party Hall, Gym, Tuition Center & Co-
Working Space).

➢ Total Land Area is 40208.77 sq.m

➢ Total Built Up Area is 177399.59  sq.m

➢ Total No. of Dwelling Units are 1449.

Project Description

3
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4

LOCATION OF THE PROJECT SITE

Location: Varadarajapuram Village, Kundrathur Taluk, Kanchipuram District

233



S. No Description Details

1. Project Proponent M/s. Alliance Infrastructure Projects Private Limited  

2. Schedule & Category 8(b),  Category B1

3. Survey Nos

Survey No’s. 480/1 (Part), 481/1 (Part), 483/1B (Part), 473/1 
(Part), 480/3 (as per Patta 480/3A, 480/3B), 480/4A (As per 
patta 480/4A1, 480/4A2), 340/1, 474/1B (Part), 475/1 (Part) 
(As per Patta 475/1A), 474/1A (Part), 340/2, 481/2 (Part) of 
Varadarajapuram Village, Kundrathur Taluk, Kancheepuram 
District, Tamilnadu.

4.
Court case & 
Litigation

No

5. Height of the Building 51.1 m 

6. Plot Area 40208.77 Sq.m

7. Estimated Population 8972

8. Built-up Area 177399.59 Sqm

9.
Solid Waste 
Generated

5028 kg/day

10. Electricity Load 13486 KVA

11. DG Sets 2 No. of 625 KVA & 1 No. of 500 KVA
5
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S. No Description Details

12. Fresh Water Requirement 735 KLD

13. STP Capacity 1110 KLD

14. Source of Water Varadarajapuram Panchayat

15. Project Cost Rs. 214.33 Crores

6
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NEAREST SURROUNDINGS AND CONNECTIVITY

Particulars Details

Project Topography & 
Site Connectivity

➢ The proposed project site is in Varadarajapuram Village
➢ The site is connected through Chennai Outer Ring Road at a 

distance of 0.63 km, E

Water bodies within 10 
km radius

➢ Thangal – 280m, W
➢ Adyar River (1.06 km, E)
➢ Erumaiyur Eri – 1.2 km, N
➢ Mudichur Lake (3.01 km, SE)
➢ Manimangalam Lake (4.22 km, SW)
➢ Vandalur Lake (4.53 km, SE)
➢ Chembarambakkam Lake (5.79 km, NW)
➢ Somangalam Forest Lake (4.44 km, NW)
➢ Kadaperi Lake (4.49 km, E)
➢ Chitlapakkam Lake (6.47 km, E)
➢ Periya Eri (5.25 km, NE)
➢ Adhanur Lake (7.49 km, SW)
➢ Padappai Lake (7.60 km, SW)

236



Particulars Details

Water bodies within 10 
km radius

➢ Amarambedu Lake (8.14 km, NW)
➢ Karunakaracheri Lake (8.21 km, NW)
➢ Hastinapuram Eri (8.36 km, E)
➢ Madambakkam Lake (8.88 km, SE)
➢ Agaramthen Lake (9.42 km, SE)

Nearest Hospital
➢ Annai Arul Hospital – 1.98 km, SE
➢ Govt. Primary Health Centre, Peerkankaranai – 3.90 kms, 

SE
Nearest Railway 
Station

➢ Tambaram Junction – 4.76 km, NE

Nearest Airport ➢ Chennai International Airport – 10.65 km, NE

Reserved Forest within 
15 km Radius

➢ Palanthandalam R.F (1.32 km, NW)
➢ Poonthandalam R.F (2.55 km, NW)
➢ Tambaram Mount (3.11 km, NE)

8

NEAREST SURROUNDINGS AND CONNECTIVITY237



Particulars Details

Reserved Forest within 

15 km Radius

➢ Nallur R.F (4.41 km, W)

➢ Nanmangalam R.F (9.60 km, NE)

Hills/Mountain ➢ Pallavaram Mountain (9.62 km, NE)

Wildlife 

Sanctuary/National 

Parks

➢ Arignar Anna Zoological Park, Vandalur (5 km, SE)

Defence Installations ➢ Tambaram Air Force (5.17 km, SE)

9
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GEOLOGICAL COORDINATES OF THE PROJECT SITE239



TOPO – 10 KM RADIUS

11
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PATTA241
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General Power of Attorney242
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Land Use Classification 

As per TN Government Gazette the Survey No’s. 340/1, 474/1B (Part), 475/1 (Part) (As 
per Patta 475/1A), 474/1A (Part), 340/2 are classified as Residential Use Zone
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Land Use Classification 

As per CMDA Land Use, 
Survey No’s. 480/1 (Part), 
481/1 (Part), 483/1B (Part), 
473/1 (Part), 480/3 (as per 
Patta 480/3A, 480/3B), 
480/4A (As per Patta 
480/4A1, 480/4A2), 481/2 
(Part) classified as Primary 
Residential Use Zone
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Project Cost Certificate245



SITE PHOTOGRAPHS

17
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Site Plan

18

Block G

Block F

Block E

Block D

Block A

Block B

Block C

Block H 

(Club House)

OWC

STP
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19

LAND USE BREAK UP

S.No Details Area in (Sqm) Percentage (%)

1. Total Land Area 40208.77 100%

2. Gifted Link Road Area 961.31 2.5%

3.
Total Ground Coverage Area of 

Buildings   

11960.41 30%

4. Roads and Pavements Area 14236.46 35%

5. Surface or open Parking Area 375 1%

6.
STP, Solid Waste Disposal and 

Other Utilities Area

1719.86 4.5%

7. Greenbelt development Area 6753.15 17%

8. OSR Area 4202.58 10%
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Built Up Area Statement-summary

Name of the Block / 
Building

Built-up 
Area (FSI 

Area) 
Sqm

Built-up 
Area (Non 

FSI
Area) 
Sqm

Built Up Area 
Parking Area & 

Others if any 
(Covered Built Up 

Area)

Total 
Built Up 

Area 
(Sqm)

Lower Basement 1 
for Block B & C

165.86
6269.36

6435.22

Upper Basement 2 for 
Block A to G 

600.68 804.24
26992.36

28397.28

Block A 15611.42 54.95 1615.17 17281.54
Block B 14845.00 34.59 1538.33 16417.92
Block C 11502.39 34.66 1153.49 12690.54
Block D 25695.84 56.56 1225.89 26978.29
Block E 24094.28 81.87 2312.41 26488.56
Block F 15026.40 22.95 1356.92 16406.27
Block G 21437.02 54.63 2099.30 23590.95
Block H

 (Club House )
2713.02 2713.02

Total 131526.05 1310.31 44563.23 177399.59
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WATER REQUIREMENT CALCULATION

Project 
Components

Occupancy 
load

Total Water 
Requirement

(lpd)

Domestic water 
Requirement

(lpd)

Recycled water 
Requirement

(lpd)
Residential 
Population

8083 1091205 727470 363735
(135 lpcd) (90 lpcd) (45 lpcd)

Visitors 808 12120 4040 8080
(15 lpcd) (5 lpcd) (10 lpcd)

Maintenance staff 81 3645 1215 2430
(45 lpcd) (15 lpcd) (30 lpcd)

Total 8972 1106970 732725 374245
Swimming Pool 2000 2000 -
Water requirement for 
Gardening purposes based on the 
Gardening area (6753.15 Sqm @ 
3.5 litres/ Sqm)

23636 litres - 23636 litres

Water requirement for OSR  
Gardening purposes based on the 
Gardening area (4202.58 Sqm @ 
3.5 litres/Sqm)

14709 litres - 14709 litres

Total 1147315 734725 412590
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Fresh water Source: Vardharajapuram Panchayat 22

SUMMARY OF WATER CALCULATION

S. No. Details Quantity (kLD)

1. Total Water Requirement 1148

2. Fresh Water Requirement for Domestic Purposes 733

3. Fresh Water Requirement for Swimming Pool 2

4. Treated wastewater for Flushing 374

5. Treated wastewater for Gardening 24

6. Treated wastewater for OSR 15
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WATER BALANCE CHART

Flushing     
374 kLD

Domestic Water 
requirement 

733 kLD

Treated wastewater 
982 kLD

374 kLD
 (100 %) Generation  

STP 
capacity  

1110 KLD

Green belt 
Development, OSR

39 kLD 660 kLD (90%) 
Generation

569 kLD 
Avenue Plantation

569 kLD413 kLD 

Total Fresh Water  
Requirement 

735 kLD

Treated wastewater (Flushing, 
Green Belt development, OSR)       

413 kLD

Total  Water  Requirement 
1148 kLD

Total wastewater 
generation  1034 kLD 

95% Generation
5% loss

Swimming pool 
top up
2 kLD
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Sewage Treatment Plant  Layout– 1110 KLD 

24
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Sewage Treatment Plant  Components (1110 kLD) - SBR

25

S.No Description List Of Civil Units Size/Cap Quantity Volume Cum

1 Equalization Tank 9 m x 10.3m x 4 m 1 370.8

2 Pre-Aeration Tank 1 5.00 m x 5 m x 4.5 m 1 112.5

3 Main Aeration Tank 1 22 m x 5m x 4.5 m 1 495

4 Pre-Aeration Tank 2 5.00 m x 5 m x 4.5m 1 112.5

5 Main Aeration Tank 2 22 m x 5 m x 4.5 m 1 495

6 Decant Water Tank 7.3 m x 14.7 m x 3.2 m 1 343.39

7 Sludge Holding Tank 9 m x 1.7 m x 3 m 1 45.9

8 Activated Carbon Filter 1.5 m dia x 1.8 m H 1 -

9 Pressure Sand Filter 1.5 m dia x 1.8 m H 1 -

10
Final Treated Water 

Tank 1
13.4 m x 10.5 m x 3.3 m 1 464.31

11 Filter Press 18” x 18” (9 Plates) 1 -

12
Final Treated Water 

Tank 2
9m x 10.5 m x 3.3 m 1 311.85

13 UV Disinfection System 8 cu.m/hr (220-240 V/50-60 Hz Voltage)
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SOLID WASTE MANAGEMENT

S. No. Project Components
Occupancy 

load
Per Capita 
generation

Total solid Waste 
generation Kg/day

1. Residential Building 8083 0.6 4850

2. Visitors 809 0.2 162

3. Maintenance Staff 81 0.2 16

Total Waste Generation in Kg/day - 5028

S.No
Description

Quantity 
(kg/day)

Mode of  Treatment / Disposal

1
Biodegradable (@40% of 
waste generated)

2011
Will be treated in Organic Waste 

Converter and used as manure for 

gardening.

2
Non - Biodegradable (@ 
60% of waste generated)

3017
Sent to  recyclers or local bodies for 

recycling

3 STP sludge 54
will be used as manure for greenbelt 

development
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Solid Waste Management – Operation Phase 
S. No Solid Waste Solid Waste Management

1. Collection & 
Segregation

• A door-to-door collection system will be provided for 
collection of domestic waste from project site

• Local vendors will be hired for waste collection and 
management

• Separate colored bins for dry recyclables, wet compostable 
and inert waste will be provided

• Litter bin will also be provided in open areas like parks etc
• MSW storage room provided at surface for temporary storage 

of  MSW at site
2. Treatment of 

Waste
•Compostable

•Recyclable

•E-Waste

Organic waste converter within project site. Manure storage 
space provided at site for storage of manure

To be sold to Authorized vendors 

To be sold to Authorized vendors 
3. Disposal Inert fraction of waste will be handed for to local authority 

responsible for managing waste in the area for disposal. 27
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Segregation of Solid Waste 

•Food items
•Kitchen waste, 
peels, Cuttings, 
refuse
•Tea, coffee
•Cotton
•Match sticks

•Plastic Food jars
•Empty Can 
•Glass Bottle
•Aluminium rigid 
trays
•Newspapers
•Magazines & Books

•Floor  cleaners
•Solvents
•Oil
•Batteries
•Tube light, CFL 
bulbs 

•Sanitary Napkin 

28
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Organic Waste Converter

Single curing system will be used in the proposed 
project. Here the beneficial micro-organisms take over. 
With proper aeration and maintaining the moisture %, 
the total process conversion and curing takes place in 14 
days. The manure at the end of the 14 day cycle will have 
soil smell without excess temperature.

29

OWC Equipment Spec (750Kg / batch)
Type - Semi automatic
Size : 1100 x 800 x 1200
Name : Eco converter from ECO CARE ZONE
Crusher Motor - (1440 rpm/ 440V/ 50HZ) - 7.5 hp 
(5500 watts)
Dewatering unit motor - (1440 rpm/ 440V/ 50HZ) - 3hp 
(2200 watts)
Body & Sink - SS304
Dewatering Unit - SS filter with SS blade
Electrical Panel - Suitable starters with 32A breaker 
Prewired
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STP  Sludge Management

➢ STP sludge will be pumped from sludge holing tank and feed to mechanical filter 
press unit, the leachate will be diverted to collection tank of STP , the obtained sludge 
in cake form of mixed with domestic  solid waste compost obtained from Organic 
waste converter to enhance organic value of the compost to be utilized in the site  .

➢The excess compost  after utilised in the site green belt development will be handed 
over to the farmers association / organic manure vendors. 

30
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Disposal of Sanitary Waste 

Type of waste Disposal

Sanitary napkins Collected separately and disposed through electric 

Incinerators

Electric Incinerator with capacity of handling  50 Napkins per day will be installed (Total – 3 
Number)

➢Instant disposal of used Napkins in a very scientific and hygienic way. 

➢Top opening Door for easy operation. 

➢Easy and convenient to install inside the toilet. 

➢Portable and Wall Mountable.

➢ The outside is built with Mild Steel with Powder Coaing. The ash is collected in an Ash 

Collection tray at the bottom of the Incinerator.

➢ Specially designed for girls to operate very easily and safely.

➢ Complete burning of napkins only less than 5% ash per Napkin is generated.

31
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Model BST/SNI100

Design Wall or Portable unit

Capacity (Approx.) 50 napkins per day

Duration to destroy 10 minutes for 5 Napkins

Auto power off Yes

Construction
MS or SS with Ceramic 
insulation

Door type Top sliding door

Accessories Ash collection tray

Safety
Auto thermal cut off
Emission outlet

Optional
Temperature display
Timer display

Power supply 220 Volts / 50 Hz

Sanitary Incinerators
Model : BST/SNI100
Company : Bionics Scientific 
Technologies (P) Ltd , 
New Delhi.

32

Incinerator Machine Specification261



e– Waste Management 

S. No e – waste e- waste Management

1. Types of e – 

waste 

• e -waste generated from residential development  are 
used TVs, computer monitors, printers, scanners, 
keyboards, mice, cables, circuit boards, lamps, clocks, 
flashlight, calculators, phones, answering machines, 
digital/video cameras, radios, VCRs, DVD players, MP3 
and CD players .

•Kitchen equipment (toasters, coffee makers, 
microwave ovens) 

2. Collection & 

Segregation

• A door-to-door collection system will be provided for 
collection of E waste from project site once in a 
month.

• Local vendors will be hired for waste collection and 
management.

3. Disposal E waste will be sold to authorised recyclers & scrap 
vendors. 33
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Rainwater Harvesting 

34

Description
Area in

Sqm

Coefficient 

runoff

Annual Rainfall 

in m

Total 

Rainwater

Runoff Cum

Roof area 11960.41 0.85 1.26 12810

Road area 14236.46 0.7 1.26 12557

Green area 6753.15 0.25 1.26 2127

Total Annual Rainfall 27493

Considering 50 rainy days per Annum, per day runoff will be 550 cum

Rainwater collection tank proposed for 100% of the roof top 

collection i.e.  256 cum (Per day roof top collection)

275 Cum Rainwater storage tank proposed in the site 256 cum

Remaining rainwater will be recharge into recharge well.

Recharge pit: 87 Nos with Dia 1.2 m, depth 3m
294 cum

100% of Rainwater is managed within the project site

During abnormal rains the excess storm water will be connected to Road side 

public storm water channel. 
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❖ The roof top rainwater from the project site will be collected in the UG rain 

water Storage Tank (275 Cum) through downspouts and the same will be 

used as fresh water source for domestic purpose during monsoon season 

after Preliminary treatment.

❖ The water from paved and green surfaces will be directed to the recharge 

wells (Proposed – 87 Nos. of 1.2m Dia, 3 m Depth with a total capacity of 294 

Cum). 

Rainwater Harvesting 

35
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Rainwater Harvesting Layout 

36

Storm water 
Trench

Recharge pit
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Parking Details

37

Details No. of Car 
Parking

No. of Two- 
Wheeler Parking

Total number of Vehicles in Lower Basement 178 196

Total Number of Vehicles in Upper Basement 664 754

Total Number of Vehicles in Stilt 251 314

Total number of Car Parking in Ground Level 
(Surface Parking)

30

Total number of Parking as Required as per 
CMDA Norms

330 1254

Total Number of Vehicles Provided 1123 1264
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Power Requirement 

➢ Power requirement –  13486 KVA (Source of power – TANGEDCO)

➢Back-up power supply through DG sets : 

➢ 625 KVA - 2 Nos & 500 KVA - 1 No

➢All the DG sets will be provided with Inbuilt Acoustic enclosures to 

comply with the noise level standards prescribed by CPCB

➢ Stacks with height will be provided in compliance with CPCB norms.

38
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Solar Proposal

39

Hot water requirement of 50 % of the total population will be met through Solar Water 

Heater. 

50% of population- 4042 numbers

Hot Water demand- 5 Litres/Capita. 

Therefore 20 KLD of Hot water will be met through Solar Water Heater.

S.No Description
Solar System Saving in Energy

Total KW Efficiency Total KW

1 Solar Roof Panel Area – 5980 Sq.m 

(50 % of the Roof top is provided for Solar)
598 50% 299

Energy Avg. Production per Hour-KWHr 1196
Energy Production per Day(8-Hours )-KWHr 9568
Energy Production per Annum-KWHr 3492320
Energy savings / Annum  (in KWHr) 3492320
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Greenbelt development 

40

As per MOEF&CC - O.M F. No.

22-34/2018-IA.III -

Requirement 1 tree / 80 Sq.m of

plot area

• Plot Area – 40208.77 Sqm

• Green Belt Area-6753.15 

Sqm (17% of total Plot area).

• No of trees required – 505 

Nos
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Tree Species

41

S.No Scientific Name Local Name Number of trees

1 Pongamia pinnata Pungam 60

2 Ficus glomerata Athi 40

3 Ficus religiosa Arasam 40

4 Azadirachta indica Vepam 70

5 Syzygium cumini Naval 50

6 Thespesia populnea Puvarasu 50

7 Premna serratifolia Narumunnai 50

8 Calophyllum inophyllum Punnai maram 45

9 Terminalia arjuna Maradu 50

10 Aegle marmelos Vilvam 50

Total 505
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Location & Code Distance (km) Direction

Project Site - -

Old Perungalathur 1.78 SE

Naduveerapattu 2.03 W

Kannadapalayam 2.72 NE

Manimangalam 3.78 SW

Baseline Monitoring Period : July – September 2024

42

Baseline Monitoring Locations271
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Ambient Air Quality Monitoring

Code Locat
ion

PM 10 (µg/m3 ) PM 2.5  (µg/m3 ) SO2  (µg/m3 ) NOx  (µg/m3 )

Min Max Avg 98 
per

Min Max Avg 98 per Min Max Avg 98 
per

Min Max Avg 98 
per

AAQ 1
Proje
ct site

36 50 43.1 49.08 14 21 18.2 21 6 12 9.5 12 12 23 18.2 23

AAQ 2

Old 
Perun
galath
ur 

48 57 53.3 57 17 26 21.5 25.54 9 18 12.5 17.54 17 30 21.0 29.08

AAQ 3
Nadu
veera
pattu 

39 53 45.5 51.62 15 23 19.2 23 5 9 7.5 9 20 19 14.8 19

AAQ 4
Kann
adapa
layam

36 50 43.1 49.08 21 28 24.3 27.54 14 23 19.9 23 13 33 26.6 32.54

AAQ 5
Mani
mang
alam

46 56 51.5 55.54 19 27 23.1 26.54 7 13 8.9 12.08 13 25 17.0 23.62

Residential 
Area

100 60 80 80
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Ambient Air Quality Monitoring
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DURING CONSTRUCTION PHASE: 
DURING OPERATION PHASE: 

➢The site will be completely barricaded during 
construction phase to control  the dust emission 
➢Continuous  water sprinkling in the  site will be 
carried out for minimizing the dust emission due to 
wind activity 
➢The loading and unloading will be carried by 
proper watering in the sand and  other construction 
materials to reduce the dust during the activity
➢The vehicles will be checked for emission 
certificate before entering into site for loading and 
unloading materials 
➢The laborers will be provided with proper PPE 
equipments during construction phase.
➢Cement storage, loading and unloading activity will 
be carried out in a tarpaulin shed
➢Fly ash based material will be utilized
➢The drop heights during transit of raw materials 
will be made minimum to ensure minimal emission 
of dust.

➢Green belt with tall trees will be planted, which will 
capture the particulates and reduce the 
concentration of SO2 and NOx. In addition to that, 
Carbon Sequestration species will also be planted to 
reduce the carbon emission 
➢DG sets will be provided with  proper stack height 
and monthly monitoring  will be carried out for stack 
emission check 
➢By the plantation of ground level biotic 
environment, particulate emission from the soil by 
the wind erosions will be curtailed.
➢ The baseline will be  monitored continuously  
during construction  for checking  the incremental 
pollution loads during construction period and 
compliance of the same will be submitted to SEIAA, 
TNPCB, MoEF & CC.

45

Mitigation Measures274
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Ambient Noise Level Monitoring

Location Leq day in dB(A)

Max Min Average

Project site – N1 51 41 48

Old Perungalathur – N2 62 52 58

Naduveerapattu – N3 55 45 52

Kannadapalayam – N4 48 39 44

Manimangalam – N5 50 40 46

Location Leq Night in dB(A)

Max Min Average

Project site – N1 43 36 39

Old Perungalathur – N2 52 43 48

Naduveerapattu – N3 44 36 40

Kannadapalayam – N4 38 32 35

Manimangalam – N5 40 32 36

0

10

20

30

40

50

60

N 01 N 02 N 03 N 04 N 05

Noise Monitoring

Day noise Night Noise Standard Day noise Standard Night noise

Average Noise Level (Leq  Day & Night)
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Ground Water Sampling

47

S.No Parameters Units
GW 1 Project 

site
GW2

Old Perungalathur
GW3 

Naduveerapattu
GW4 

Kannadapalayam

GW5 
Manimangala

m
1 pH (at 25°C) - 7.33 7.55 7.77 7.25 7.23
2 Electrical 

Conductivity µS/cm
1601 1032 1015 1595 2565

3 Colour Hazen Unit BQL(LOQ:5) BQL(LOQ:5) BQL(LOQ:5) BQL(LOQ:5) BQL(LOQ:5)
4 Turbidity NTU BQL(LOQ:1) BQL(LOQ:1) BQL(LOQ:1) BQL(LOQ:1) BQL(LOQ:1)
5 Total Dissolved 

Solids mg/L
1018 705 619 996 1487

6 Total Suspended 
Solids mg/L

BQL(LOQ:2) BQL(LOQ:2) BQL(LOQ:2) BQL(LOQ:2) BQL(LOQ:2)

7 Total Hardness as 
CaCO3 mg/L

586 368 291 568 593

8 Calcium Hardness as 
CaCO3 mg/L

307 181 151 300 488

9 Magnesium 
Hardness as CaCO3 mg/L

279 187 140 268 105

10 Calcium as Ca mg/L 123 72.2 60.5 120 195
11 Magnesium as Mg mg/L 67.6 45.5 34.2 65.1 25.5

12 Chloride as Cl mg/L 275 110 95.6 260 410
13 Sulphate as SO4 mg/L 162 187 150 155 220
14 Total Alkalinity as 

CaCO3 mg/L
225 235 260 295 315

15 Iron as Fe mg/L BQL(LOQ:0.1) BQL(LOQ:0.1) BQL(LOQ:0.1) BQL(LOQ:0.1) BQL(LOQ:0.1)
16 Silica as SiO2 mg/L 38.5 51.9 24.9 30.8 63.1
17 Fluoride as F mg/L 1.13 1.02 0.33 1.22 1.12
18 Nitrate as NO3 mg/L 17.3 16.6 15.4 18.2 23.3
19 Potassium as K mg/L 20.2 8.8 6.6 14.4 20.2
20 Sodium as Na mg/L 210 82.3 75.9 185 337
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Surface water Sampling
S.No Parameters Adyar River

1 pH (at 25°C) 7.95

2 Electrical Conductivity 2232

3 Colour 15

4 Turbidity 38

5 Total Dissolved Solids 1395

6 Total Suspended Solids 30

7 Total Hardness as CaCO3 332

8 Calcium as Ca 75

9 Magnesium as Mg 35.1

10 Chloride as Cl 380

11 Sulphate as SO4 75.2

12 Total Alkalinity as CaCO3 585

13 Iron as Fe 2.56

14 Silica as SiO2 59.4

15 Fluoride as F 0.31

16 Nitrate as NO3 6.65

17 Potassium as k 80.6

18 Sodium as Na 325

19 Total Kjeldahl Nitrogen 13.3

20 Biochemical Oxygen demand 45.1

21 Chemical Oxygen demand 165

22 Dissolved oxygen 2.2
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Soil Quality Analysis
S.No Parameters Units SQ 1 SQ 2 SQ 3 SQ 4 SQ 5

1 pH (at 25°C) - 7.67 8.09 7.77 7.98 7.65

2 Electrical Conductivity mS/cm 1.121 0.59 0.377 0.799 0.29

3 Water Content % 4.5 4.99 14.2 7.5 5.1

4 Chloride mg/kg 250 260 36.3 79.9 74

5 Calcium as Ca mg/kg 38.8 30.8 29.2 41.2 22.2

6 Sodium mg/kg 125 480 780 385 186.0

7 Available Potassium mg/kg 132 275 711 341 23.3

8 Organic Matter % 1.95 0.12 0.36 0.77 0.56

9 Magnesium as Mg mg/kg 11.5 29.2 15.6 15.2 14.1

10 Total Soluble Sulphates mg/kg 70.2 510 170 189 31.2

11 Cation Exchange 

Capacity

meq/100g

20 11.2 14.1 8.80 13.1

12 Carbonate mg/kg Nil Nil Nil NIL Nil

13 Bicarbonate mg/kg 181 260 90.3 135 61.1

14 TKN % 0.31 0.25 0.20 0.22 0.20

15 bulk dencity g/cm3 1.29 1.26 1.36 1.18 1.36

16 Phosphorous mg/Kg 197 202 190 171 190

17 sand % 62 64 58 75 58

18 clay % 25 10 15 10 15

19 silt % 13 26 27 15 27

20 SAR meq/Kg 22.6 22.9 24.3 15.2 25.5
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Environmental Management Cost- Construction Phase

50

Description Budgetary Allocation (Rs. In Lakhs)

Capital Expenses Operational Expenses

Drinking Water & Sanitation 

(Temporary Toilet) Facilities

2.5 4.0

Storm Water Management 1.0 3.5

Solid Waste/Debris Management 0.8 4.0

Environmental Monitoring in site 0 6

Dust Suppression Measures 2.5 5

Occupational Health & Safety 10 6

Total 16.8 28.5
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Environmental Management Cost- Operational phase - Capital Cost

51

S. No Description Quantity Cost (Lakhs) 
1 Sewage Treatment Plant 

Civil ‐ 100
Electrical & Mechanical ‐ 40

2 Fresh water supply - 10
3 Excess Treated sewage Disposal 20
4 Solid Waste Management ‐ 5 
5 Greenbelt Development 

Seedings/ Plants 505 2
Guards 505 3
Establishing cost ‐‐‐ 5 

6 Energy Conservation measures 
i) Solar Street Lights & Solar Panel - 45
ii)Installation Cost ‐ 15

7 Rainwater harvesting 
RWH Sumps & Storm water drains ‐ 20
RWH  recharge wells 10 

8 Pond in OSR 10
Total 285
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Environmental Management Cost-Operation Phase- Recurring Cost

52

S. No Description Qty Cost  (Lakhs) 
1 Sewage Treatment Plant 

Power consumption cost 80 KW x 22 hrs  x 365 days 10
Manpower cost 2 x 12 months 2 
Consumables / Chemicals ‐ 3

2 Excess treated sewage disposal  - 12
2 Solid Waste Management 

Door to Door Collection‐Garbage 4
Maintenance 0.24 

3 Greenbelt development 
Gardener(1No for every 2500sqmts) 2 x 12 months 3 
Manure 0.5 

4 Rainwater harvesting 
Maintenance Staffs 2 x 12 months 1.6 

5 Energy Conservation 
Solar streetlights & Solar panel 8

6 Environmental Monitoring 
Sampling‐Sewage(once in a month) 12 samples 0.4 
Water ‐ Once in a month (1 No x 12) 12 samples 0.4 
Air – Once in a month (1 No x 12) 12 samples 0.4 
Noise ‐ Once in a month (5 No x 12) 60 samples 0.4 
Soil ‐ Once in a month (1 No x 12) 12 samples 0.4 

7 OSR Pond Maintenance 3
Total per Annum 49.34
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Undertaking by M/s Alliance Infrastructure Projects Private Limited

53

➢ We assure that we will adopt IGBC Gold certification.

➢ We assure that we are liable for the operation and maintenance of STP & OWC for 10 Years  

from period of operation of the project.

➢ We also assure that the storm water drain would not carry any untreated or treated sewage.

➢ We also assure that our project site does not encroach any water bodies such as rivers, canals, 

nallas, lakes, ponds, tanks, etc., from its original boundary.

➢ We assure that a pond in the OSR will be maintained, and surplus rainwater runoff will be 

drained into the pond.

➢ We assure that the pavements/parking pavements will be green/permeable pavements.

➢ We will attain 50% of roof coverage with solar panels

➢ We assure that CER activities will be completed as per the action plan submitted.

➢ There is no litigations against this project.
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Corporate Environment  Responsibility

54

The CER amount of Rs 214 Lakhs will be spent for below mentioned activities 

S. No. CER Activity 
Capital cost 
Allocation 
(in lakhs) 

Action Plan

1

Government Higher Secondary School – 2.10 km, SE
I. Green belt development in the school 
ii. Providing hygiene Toilets rooms for students
iii. Providing Environmental related books in the school library 
iv. Infrastructure development works if any as per demand 
v. Building repair work as per school demand

25

Will be spent within 
1 year after 
obtaining 

Environmental 
clearance2

Irumbuliyur Govt school – 3.9 km, SE
I. Green belt development in the school 
ii. Providing hygiene Toilets rooms for students
iii. Providing Environmental related books in the school library 
iv. Infrastructure development works if any as per demand 
v. Building repair work as per school demand

25

3 As per SEAC Recommendations 164

Total Cost Allocation 214
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Traffic Survey
Project site : M/s Alliance Location: Chennai Outer Ring Road

Date of survey : 03.02.2024 Six lane divided two way

Time

Two Wheelers
Three 

Wheelers
Four 

Wheelers
Six 

Wheelers

Bicycles
(Motorcycle, 
Scooter etc.)

(Autorickshaw, 
motorised 
carts etc.)

(Passenger 
cars, Pickup 
vans etc.)

(Light 
commercial 

vehicles, 
Trucks & 

Buses etc.)
Morning Peak

07.00 - 07.30 Hrs 185 75 196 95 21
07.30 - 08.00 Hrs 210 85 204 105 4
08.00 - 08.30 Hrs 250 92 257 121 4
08.30 - 09.00 Hrs 310 105 321 118 18
09.00 - 09.30 Hrs 390 113 310 125 5
09.30 - 10.00 Hrs 350 118 251 110 7
10.00 - 10.30 Hrs 395 120 248 114 10
10.30 - 11.00 Hrs 350 129 284 75 1

Item Total 2440 837 2071 863 70
Total Number of Vehicles 6281

M. Factor 0.5 1.2 1 2 0.5
PCU 1220 1004 2071 1726 35

Total No. of PCUs (For 4 Hrs) 6056
Total No. of PCUs/Hr (Avg.) 1514
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Traffic Survey

Time

Two Wheelers Three Wheelers
Four 

Wheelers
Six 

Wheelers

Bicycles
(Motorcycle, 
Scooter etc.)

(Autorickshaw, 
motorised carts 
etc.)

(Passenger 
cars, Pickup 
vans etc.)

(Light 
commercial 

vehicles, 
Trucks & 

Buses etc.)
Evening Peak

16.00 - 16.30 Hrs 190 79 162 96 20
16.30 - 17.00 Hrs 232 94 186 121 16
17.00 - 17.30 Hrs 246 108 234 142 15
17.30 - 18.00 Hrs 287 123 250 168 18
18.00 - 18.30 Hrs 311 135 286 176 5
18.30 - 19.00 Hrs 269 169 279 185 7
19.00 - 19.30 Hrs 195 183 281 114 8
19.30 - 20.00 Hrs 197 157 276 75 16

Item Total 1927 1048 1954 1077 105
Total Number of Vehicles 6111

M. Factor 0.5 1.2 1 2 0.5
PCU 963 1257 1954 2154 52

Total No. of PCUs (For 4 Hrs) 6380

Total No. of PCUs/Hr (Avg.) 1595
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Traffic Study

57
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Traffic Study
Proposed parking requirement from Residential building

Chennai Outer Ring Road falls under the category of Arterial roads (Six lane divided two way ) – 5400 PCUs 

per Hour as per the IRC Code 106:1990 

Legend:

PCU - Passenger Car Unit

MP - Morning Peak hour Traffic Volume in PCU

EP - Evening Peak hour Traffic Volume in PCU

Existing Traffic 
Load in Road 

(PCUs)

Increase in Vehicular 
Population due to the 

Residential
Building (PCUs)

Estimated Future 
Traffic Volume in 

PCUs (V)

Capacity of Existing 
Road in PCUs per 
Hour as per IRC 

106-1990 (C)

V/C 
Ratio

MP- 1514,  
EP- 1594

1755PCU MP-3269, EP-3349 5400 PCU 0.6

58

Details No. of Car Parking No. of Two- Wheeler 
Parking

Total number of Vehicles in Lower Basement 178 196
Total Number of Vehicles in Upper Basement 664 754

Total Number of Vehicles in Stilt 251 314
Total number of Car Parking in Ground Level (Surface Parking) 30

Total number of Parking as Required as per CMDA Norms 330 1254
Total Number of Vehicles Provided 1123 1264
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S.No. Condition Compliance
Project Details

1. Need and benefits of the project. ➢ Due to migrant flux of people from villages to cities, in 
search of better means of living, there is an increased 
demand in urban living. 

➢ The major benefit due to the proposed development is 
the generation of permanent and also temporary 
employment for considerable number of 
employees/workers.

➢ Plantation shall reduce energy use by reducing heat 
island effect and trees shall act as natural noise barriers. 
It shall provide Pleasing aesthetic and visual impact. 
Greenbelt Provide tolerance to air pollutants like PM10, 
PM2.5, SO2, NOx and CO.

➢ For funding of CER:  CER fund of Rs 2.14 crores will be 
spent for social welfare

2. Submit data for built-up area for 
each building, the use and occupancy 
classification in line with NBC 2016 
also to be indicated [for differential 
functional requirements].

The Built-up area, Occupancy load for Water requirement  
and solid waste management is calculated as per NBC 
Norms, 2016 and details are given in Slide No.20,21-24,26-
29

3. The cost of the Project (capital cost 
and recurring cost) as well as the 
cost towards implementation of EMP 
should be clearly spelt out.

GFA certificate is given in Slide No. 15 and EMP is given in 
Slide No.51-52

STANDARD TOR
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MISCELLANEOUS
4. Any further clarification on carrying out the above 

studies including anticipated impacts due to the project 

and mitigative measure, project proponent can refer to 

the model ToR available on Ministry website 

http://moef.nic.in/Manual/Townships.

Impact and Mitigation measures is given in 

Chapter 4 of EIA report Page No.124

Land Environment
5. Examine details of land use as per Master Plan and land 

use around 10 km radius of the project site. Analysis 

should be made based on latest satellite imagery for 

land use with raw images. Check on flood plain of any 

river.

Land use details around 10 km radius of 

project site is given in Chapter 3 of EIA 

report Page No.69

STANDARD TOR
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Land Acquisition and R& R
6. Submit details 

of 

environmentall

y sensitive 

places, land 

acquisition 

status, 

rehabilitation of 

communities/vi

llages and 

present status 

of such 

activities.

STANDARD TOR
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Water bodies within 10 
km radius

➢ Pond (0.14 km, E)
➢ Adyar River (1.06 km, E)
➢ Mudichur Lake (3.01 km, SE)
➢ Manimangalam Lake (4.22 km, SW)
➢ Vandalur Lake (4.53 km, SE)
➢ Chembarambakkam Lake (5.79 km, NW)
➢ Somangalam Forest Lake (4.44 km, NW)
➢ Kadaperi Lake (4.49 km, E)
➢ Chitlapakkam Lake (6.47 km, E)
➢ Periya Eri (5.25 km, NE)
➢ Adhanur Lake (7.49 km, SW)
➢ Padappai Lake (7.60 km, SW)
➢ Amarambedu Lake (8.14 km, NW)
➢ Karunakaracheri Lake (8.21 km, NW)
➢ Hastinapuram Eri (8.36 km, E)
➢ Thandalam Eri
➢ Madambakkam Lake (8.88 km, SE)
➢ Agaramthen Lake (9.42 km, SE)

Reserved Forest within 
10km Radius

➢ Palanthandalam R.F (1.32 km, NW)
➢ Poonthandalam R.F (2.55 km, NW)
➢ Nallur R.F (4.41 km, W)
➢ Nanmangalam R.F (9.60 km, NE)

National Park ➢ Arignar Anna Zoological Park, Vandalur (5 km, SE)
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Environmental Monitoring And Management
7. Examine baseline environmental 

quality along with projected 

incremental load due to the 

project.

Details of Baseline data is given in Chapter 3 Page No.81-102

8. Environmental data to be 

considered in relation to the 

project development would be (a) 

land, (b) groundwater, (c) surface 

water, (d) air, (e) bio-diversity, (f) 

noise and vibrations, (g) socio 

economic and health

The details of Environmental data relation to the project 

development would be (a) land, (b) groundwater, (c) surface 

water, (d) air, (e) bio-diversity, (f) noise and vibrations, (g) socio 

economic and health is  discussed in Chapter 3 of EIA report 

Page No. 81-121. The main conclusion of the report is that the 

environmental settings are within the prescribed standard 

limits and the proposed is a residential development.

The land settings is not altered the area is surrounded by 

residential settlements , there is no any eco sensitive or thick 

biodiversity within the site and adjacent land and due to the 

proposed project, the socio economic and  health and sanitation 

will be improved.

STANDARD TOR
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9. Submit Roles 

and 

responsibilit

y of the 

developer 

etc for 

compliance 

of 

environment

al 

regulations 

under the 

provisions of 

EP Act.

• Compliance with all environmental legal requirements, regulations and guidance.

• Integration of environmental factors into business decisions.

• Planning work systems and practices so as to give due consideration as to their potential 

environmental impact.

• So far as it is possible to prevent the illegal deposit, disposal or treatment of controlled 

waste by any person where that waste has been, or will be under the control of the 

company.

• Where possible seek to influence the design and specification of construction projects so 

as to ensure that environmental impact is minimized as far as it reasonably practical.

• Ensuring considered use of resources of all kinds, including the promotion of recycled 

and recyclable materials wherever possible.

• Establishing company procedures to ensure that waste is managed in line with legislation 

and that all parties involved in the waste production, transportation, transfer and 

disposal process comply with their Duty of Care regarding waste control.

• Periodically review environmental legislation to which the organization's activities are 

subject to ensure continued compliance with both the letter and spirit of legislation.

• Ensure that all subcontractors / suppliers working on our behalf hold appropriate 

environmental permits / licenses.

• Provide information to individuals regarding the monitoring of the Company 

Environmental Procedures.

• Provide copies of this Environmental Policy Statement to all employees

• Ensure all employees have an understanding and are trained in their responsibilities in 

relation to the environmental policy and procedures.

STANDARD TOR
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10. Examine separately the details for construction 

and operation phases both for Environmental 

Management Plan and Environmental Monitoring 

Plan with cost and parameters

EMP is given in Slide No.51-52

11. Possible carbon footprint contribution from each 

activities and mitigation measures proposed shall 

be included as part of Environment Management 

Plan

About 17% of the plot area will be provided 

for the development of Green Belt. Area 

allotted for Green Belt: 6753.15 Sqm. Thick 

trees with greater canopy are also 

proposed which act as shade providers. 

Adequate numbers of these species will be 

planted all along the boundaries of the site 

and along the either side of the internal 

roads. Almost 505 Number of species were 

planted in site.

Amount of carbon sequestrated per tree = 

78 kg of carbon

Amount of carbon sequestrated for 505 

trees = 39390 kg of carbon

For the Proposed project = 39 MT / year.

STANDARD TOR
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Drainage
12. Submit a copy of the contour plan with slopes, 

drainage pattern of the site and surrounding area. 

Any obstruction of the same by the project.

Details of drainage pattern is given in 

chapter 3 Page No.75

Forest
13. Submit the details of the trees to be felled for the 

project, if any .

The project site was initially a vacant land 

and we proposed plan for  green belt 

development in site in almost 17% of land 

area
14. Submit the present land use and permission required 

for any conversion such as forest, agriculture etc.

Present land use is Residential use.

Water Environment
15. Ground water classification as per the Central Ground 

Water Authority

It is classified as semi critical zone as per 

CGWA.

The source of fresh water for proposed 

project is Varadharajapuram Panchayat  

STANDARD TOR
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Water Management
16. Examine the details of Source of water, water 

requirement, use of treated wastewater and prepare a 

water balance chart.

Details of water requirement and water 

balance is given in Slide No.21-24

17. Rainwater harvesting proposals should be made with 

due safeguards for ground water quality.

Details of  rainwater harvesting is given in 

Slide No.34-36
18 Maximize recycling of water and utilization of 

rainwater. Examine details

Details of  rainwater harvesting is given in 

Slide No.34-36
19. Examine soil characteristics and depth of ground water 

table for rainwater harvesting

The soil characteristics were elaborated in 

Chapter 3 of EIA Report Page No.99. The 

depth of ground water table varies form  5- 

10m BGL as per Groundwater Yearbook of 

Tamil Nadu and U. T. of Puducherry (2021-

2022)
Waste Management

20. Examine details of solid waste generation treatment 

and its disposal.

Details of Solid waste generation is given in 

Slide No.26-29
21. Construction & Demolition Waste Management Plan 

shall be prepared as part of EMP providing details of 

demolition activities involved along with 

quantification and disposal mechanism.

There is no demolition involved in this 

project.

STANDARD TOR
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Energy Requirements
22. A certificate of adequacy of available power from 

the agency supplying power to the project along 

with the load allowed for the project.

Total power requirement will be met from 

TNEB.

23. Examine and submit details of use of solar energy 

and alternative source of energy to reduce the fossil 

energy consumption. Energy conservation and 

energy efficiency.

50% of  terrace Roof area will be provided 

with Solar panels.

24. DG sets are likely to be used during construction and 

operational phase of the project. Emissions from DG 

sets must be taken into consideration while 

estimating the impacts on air environment.

Impact of DG and mitigation measures is 

given in Chapter 4 Page No43.

Road and Traffic
25. Examine road/rail connectivity to the project site 

and impact on the traffic due to the proposed project. 

Present and future traffic and transport facilities for 

the region should be analysed with measures for 

preventing traffic congestion and providing faster 

trouble free system to reach different destinations in 

the city.

Traffic study is given in Slide No.55-58

26. A detailed traffic and transportation study should be 

made for existing and projected passenger and cargo 

traffic

Traffic study is given in Slide No.55-58

STANDARD TOR
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27. Examine the details 

of transport of 

materials for 

construction which 

should include 

source and 

availability.

List of building materials being used at site

Construction Machinery 

(i) Dumper: Will be used for mud and material handling

 (ii) Excavator: Will be used for digging and earth work 

(iii) Concrete Batching Plant: Will be used for concrete mixing

(iv) Road roller :  For compacting the earth

1.Concrete 9.P.V.C. conduit
2.Crushed sand 10.MDS, MCBs
3.Tiles 11.PVC overhead water tanks
4.Granite 12.2 1/2'’ thick red color paver 

tiles
5.PPC Cement 13.PPR (ISI marked)
6.Reinforcement steel 14.PVC waste water lines
7.Pipe scaffolding (cup 

lock system)

15.S.W. sewer line up to main 

sewer
8.CPV Pipes 16.PVC rain water down take

STANDARD TOR
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Disaster Management Plan
28. Submit details of a comprehensive Disaster 

Management Plan including emergency 

evacuation during natural and man-made 

disaster. This should cover details of 

vulnerabilities due to natural and manmade 

hazards (earthquake, flooding, cyclone, 

landslides, fire etc.) and details of disaster 

mitigation efforts for buildings and 

infrastructure through structural sufficiency and 

Fire and Life Safety compliance in line with 

National Building Code NBC, 2016.

Disaster Management plan and 

Emergency Evacuation plan is given in 

chapter 7 of EIA report Page No.70-75.

Court Cases
29. Details of litigation pending against the project, 

if any, with direction /order passed by any Court 

of Law against the Project should be given.

NIL

STANDARD TOR
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Disaster Management Plan including emergency evacuation during natural 
and man-made disaster

Disaster Management Plan involves the different management steps which 

considers both natural and human induced hazards. It involves different 

phases such as pre-disaster, during disaster and post disaster. It includes an 

action plan for ensuring that the community is provided with adequate 

knowledge and resources in the event of any unwanted incident.

The  overall  objective  of  a  disaster  management  plan  is making  use  of  the  

combined resources  at  the  site  and  outside  services to minimize the 

effects. 
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Response in case of Earthquake

Response Procedures for Occupants

If indoors:

1. Take cover under a piece of heavy furniture or against an inside wall and hold on.

2. Stay inside: The most dangerous thing to do during the shaking of an earthquake is to try to leave the 

building because objects can fall on you.

If outdoors:

Move into the open, away from buildings, streetlights, and utility wires. Once in the open, stay there until the 

shaking stops.

If in a moving vehicle:

Stop quickly and stay in the vehicle. Move to a clear area away from buildings, trees, overpasses, or utility 

wires. Once the shaking has stopped, proceed with caution.  Avoid bridges or ramps that might have been 

damaged by the quake.

After the earthquake 

1. After the earthquake be prepared for aftershocks.

2. Although smaller than the main shock, aftershocks cause additional damage and may bring weakened 

structures down.  Aftershocks can occur in the first hours, days, weeks, or even months after the quake.
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Help injured or trapped persons.

1. Give first aid where appropriate. Do not move seriously injured persons unless they are in immediate 

danger of further injury. Call for help.

2. Remember to help those who may require special assistance--infants, the elderly, and people with 

disabilities.

3. Stay out of damaged buildings. 

4. Use the telephone only for emergency calls.

Response Procedure for Emergency Team

1. Formulate an Emergency Response Team for earthquake response.

Using the public address system, inform people of response procedures discussed above.

2. Inform the necessary authorities for aid.

3. Ensure no person is stuck beneath any debris, in case of a structural failure.

4. Ensure that all occupants standing outside near the buildings are taken to open areas.

5. Ensure that the first aid ambulance and fire tender vehicles are summoned if necessary.

6. Inform the nearby hospitals if there are any injuries.

7. Check the utilities and storage tanks for any damage.
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Response in case of cyclones and floods

1. Community awareness and mass education programme would be arranged to manage the challenges 

during and after floods and cyclones.

2. Employees would be made aware to switch off electrical mains at emergency situation. 

3. Employees would be educated about Do’s and Don’ts during cyclone and Floods.

4. Developer would construct an embankment/flood wall around the proposed site.

5. Proper maintenance of storm water channel and sewer lines. 

6. Developer would build the proposed building with all the measures to withstand high wind velocity.

7. Developer would identify large scale medical store. 

8. Awareness would be spread about the hazards of stored water. Communicable diseases like malaria, 

dengue, etc. could spread if water is stored for longer time.

9. Building would be investigated for leakages and any leakage would be repair by developer at low cost. 

After the formation of society, developer would assist in this activity.
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Response in case of fire

1.  Required response during in the event of a fire should be described in signs located in   the lobby.

2. On sighting a fire, it should be immediately informed to the environment manager giving the exact 

location and type of fire in detail.

3. Initiate the Emergency Response Team for fires.

4. If the fire is small, engage in extinguishing the fire using the nearest fire extinguisher.

5. Guide the Emergency Response Team staff to the emergency assembly point.

6. The Emergency Response Team should immediately inform the nearest dispensary and security force.  If 

required a fire tender should be summoned.

7. The response team should immediately move to the point of fire and take all necessary steps to stop the 

fire.  If the fire is not controllable and spreads then the manager in charge should inform the district 

authorities and call for external help.

8. The Emergency Response Team will provide immediate relief to the injured at the scene of incident. Any 

injured persons should be evacuated on priority to the dispensary or one of the nearest hospitals based on 

their condition.
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Instructions for Employees

1. Get out of buildings as quickly and as safely as possible.

2. Use the stairs to escape. When evacuating, stay low to the ground.

3. If possible, cover mouth with a cloth to avoid inhaling smoke and gases.

4. Close doors in each room after escaping to delay the spread of the fire.

5. If in a room with a closed door.

6. If smoke is pouring in around the bottom of the door or if it feels hot, keep the door closed.

7. Open a window to escape or for fresh air while awaiting rescue.

8. If there is no smoke at the bottom or top and the door is not hot, then open the door slowly.

9. If there is too much smoke or fire in the hall, slam the door shut.

10. Stay out of damaged buildings.

11. Check that all wiring and utilities are safe.

A state of the art fire fighting system is proposed for the project to prevent and control fire outbreaks. The 

fire fighting system will consist of portable fire extinguishers, hose reel, wet riser, yard hydrant, automatic 

sprinkler system, and manual fire alarm system. The buildings will also be provided with automatic fire 

detection and alarm system. 
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ADDITIONAL TOR

S.No Additional Condition Compliance
SEIAA SPECIFIC CONDITION

1. The PP shall furnish the detail

Traffic study report 

Traffic study report is given in Slide No.55-58

2. Land use classification shall be 

obtained from the Competent 

Authority for the Survey Numbers 

of this project. Further, the project 

proponent shall submit the 

planning permission obtained 

from the CMDA, if any

The land use classification for all S.Nos is given in Slide No.14-15

Planning Permit will be issued by CMDA after submitting 

Environmental clearance.

3. The proponent shall conduct the 

EIA study and submit the EIA 

report for the entire campus along 

with layout and necessary 

documents such as “A” register, 

village map and FMB sketch

shall be furnished.

Village map, FMB is enclosed below.
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VILLAGE MAP

PROJECT 
SITE
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FMB
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4. The proposal to achieve minimum of 

IGBC Gold green building norms and 

shall obtain IGBC certificate.

➢ We will adopt an IGBC Green Building Rating System. The green 

concepts and techniques in the building sector can help 

address National concerns like water efficiency, energy 

efficiency, and reduction in fossil fuel use, handling of 

consumer waste and conserving natural resources.

➢ Most importantly, these concepts can enhance occupant's 

health and well-being, which is assuming greater importance. 

➢ IGBC Green Residential Societies rating system addresses green 

features under the following categories:

       - Facility Management

       - Sustainable Water Practices

       - Energy Conservation

       - Waste Management

       - Innovative Practices

Benefits 

➢ 20-30% reduction in Energy cost

➢ 30-50% reduction in Water requirement

➢ Improved health & wellbeing of occupants.

SEAC SPECIFIC TERMS OF REFERENCE
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5. The PP shall explore construction of pond of 

appropriate size in the earmarked OSR land in 

consultation with the local body. The pond should be 

modelled like a temple tank with parapet walls, steps, 

etc. The pond is meant to play three hydraulic roles,

namely (1) as a storage, which acted as insurance 

against low rainfall periods and also recharges 

groundwater in the surrounding area, (2) as a flood 

control measure, preventing soil erosion and wastage 

of runoff waters during the period of heavy rainfall, 

and (3) as a structure which was crucial to the overall 

eco-system

The pond/Temple tank is proposed in the OSR 

land. This will be modelled like a temple tank 

with parapet walls, steps and it will be used 

(1) as a storage and also recharges 

groundwater in the surrounding area, (2) as a 

flood control measure, preventing soil erosion 

and wastage of runoff waters during the 

period of heavy rainfall, and (3) as a structure 

which was crucial to the overall eco-system.   

SEAC SPECIFIC TERMS OF REFERENCE
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6. Commitment letter from competent authority for 

supply of water shall be furnished.

The source of water supply is Varadharajapuram 

Panchayat.
7. Proposal for dual-fuel/ gas powered DG sets shall 

be furnished.

The capacity of DG sets were very high and we will 

explore the possibilities of using Gas powered DG sets.
8. Details of litigations, if any pending against the 

project shall be furnished along with supporting 

documents.

There is no litigations against this project.

9. Detailed Evacuation plan during emergency/ 

natural disaster/ untoward accidents shall be 

submitted

Evacuation plan during emergency/ natural disaster/ 

untoward accidents is given in Slide No.71-76

10. The space allotment for solid waste disposal and 

sewage treatment & grey water treatment plant 

shall be furnished

➢ The area allotted for Solid waste disposal is 150 Sqm

➢ The area allotted for STP is 500   Sqm

11. Details of the Solid waste management plan shall 

be prepared as per solid waste management 

Rules, 20l6 and shall be furnished.

The solid waste management plan has been prepared as 

per solid waste management Rules, 2016 and the same 

has been discussed in Slide No.26-29
12. Details of the E-waste management plan shall be 

prepared as per E-waste Management Rules, 2016 

and shall be furnished

This is a residential building, hence there won’t huge E-

waste generated in the site. The E-waste generated will 

be disposed as per E-waste Management Rules, 2016 .
13. Details of the rainwater harvesting system with 

cost estimation should be furnished.

The rainwater harvesting details has been discussed in 

chapter 2 section 2.11. The cost estimation has been 

included in EMP and the same has been discussed in 

Slide No.51-52

SEAC SPECIFIC TERMS OF REFERENCE
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14. A detailed storm water management plan to drain out the 

storm water entering the premises during heavy rains 

period shall be prepared including main drains and 

subdrains in accordance with the contour levels of the 

proposed project considering the flood occurred in the 

year 2015 and also considering the water bodies around 

the proposed project site & the surrounding 

development. The storm water drain shall be designed in 

accordance with the guidelines prescribed by the 

Ministry of Urban Development.

Storm water management plan is prepared and 

discussed in Slide No.33-35

15. The OSR area should not be included in the activity area 

and not be taken into account for the green belt area.

The area allocated for Greenbelt development 

is 17% of total plot area 6753.15 Sqm and OSR 

area is not included in Greenbelt development.
16. The layout plan shall be furnished for the greenbelt area 

earmarked with GPS coordinates by the project 

proponent on the periphery of the site and the same shall 

be submitted for CMDA/DTCP approval. The green belt 

width should be at least 3m wide all along the 

boundaries of the project site. The green belt area should 

not be less than 15% of the total land area of the project.

About 17% of the plot area will be provided for 

the development of Green Belt. Area allotted 

for Green Belt: 6753.15 Sqm. Thick trees with 

greater canopy are also proposed which act as 

shade providers. Adequate numbers of these 

species will be planted all along the boundaries 

of the site and along the either side of the 

internal roads. Our proposed building activity 

will not be in migrating pathway of migrating 

birds.

SEAC SPECIFIC TERMS OF REFERENCE
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17. Cumulative impacts of the 

Project considering with other 

infrastructure developments 

and industrial parks in the 

surrounding environment 

within 5 km & 10 km radius 

shall be furnished

Manual for Building, Construction, Townships and Area 

Development Projects by MoEF & CC, February 2010. The study 

area of 10km radius around the project site is taken as buffer 

zone. Cumulative impact has been predicted taking into 

consideration of other infrastructure development around 10km 

radius. predicted impacts and the corresponding mitigation plan 

is detailed in chapter 4.

SEAC SPECIFIC TERMS OF REFERENCE
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18. A detailed post-

COVID health 

management 

plan for 

construction 

workers as per 

ICMR and MHA 

or the State 

Govt. guideline 

may be followed 

and report shall 

be furnished.

1.Screening of staff while entering the workplace

➢ Screening will be in Place for all entrants and ask for any COVID – 19 

symptoms for them and their family members.

➢ The Temperature Check will be in Place for all entrants with usage of 

approved Digital thermometer 

2. Mask wearing

➢ All the staff will wear mask at all places in the workplace and will be 

continuously monitored.

➢ Anyone found without mask shall be sent out of the workplace.

3. Maintaining physical distancing

➢ Work place should be arranged in such a way that two meters distance is 

maintained between staff & achieved by spacing out the work station points or 

using alternate work stations by not using one work station in the middle

➢ If the spacing is not possible, barricading with transparent sheets/ screens 

will be attempted based on the local settings.

4.Hand washing / hand sanitation:

➢ Automated foot operated hand sanitizers will be placed in all the accessible 

places of the work place, including gate, entry to the floor, corridors, etc.

➢ All the washrooms will be provided with soap and water for hand washing.

Additional temporary hand washing facilities will be places in required places

SEAC SPECIFIC TERMS OF REFERENCE
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18. A detailed post-

COVID health 

management 

plan for 

construction 

workers as per 

ICMR and MHA 

or the State 

Govt. guideline 

may be followed 

and report shall 

be furnished.

5. Canteen/ Dining Area:

• The workers divided into groups and meal/ tea timing must be split across the 

groups. This may be done based on the capacity of the dining hall. 

• Sufficient distancing will be maintained in dining hall. Zig zag/ alternate 

seating arrangements will be adhered.

6. Avoiding all instances which lead to mass gathering and grouping of staff.

 7. Necessary measures and monitoring mechanism will be made to avoid 

spitting in public places.

8. Transportation:

• The drivers involved in transportation of the staff will be screened daily for 

temperature or any other symptoms.

• The seating arrangement will be made in such a way that no crowding is seen. 

The vehicle will be acrated with all windows opened. c) Periodic disinfection 

of the vehicle will be done after all the trip.

9. Vaccination:

• All staff and family members should be vaccinated with two doses of COVID-

19 vaccine considering as high priority group.

10. Awareness creation:

• Necessary steps were made to create awareness about COVID-19 appropriate 

behavior among the staff/workers.

• IEC material will be printed and displayed in the workplace.

SEAC SPECIFIC TERMS OF REFERENCE
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19. The project proponent shall 

furnish detailed baseline 

monitoring data with prediction 

parameters for modeling for the 

ground water, emission, noise 

and traffic

The baseline monitoring data with prediction parameters for ground 

water, emission, noise and traffic is discussed in chapter 3 under 

section 3.5, 3.7, 3.8 and chapter 4 under section 4.3

20. The proposal for utilization of 

at least 50% of Solar Energy 

shall be included in the EIA / 

EMP report.

21. As per the MoEF&CC Office 

Memorandum F.No.22-

65/2017-lA.lll dated: 

30.09.2020 and 20.10.2020, the 

proponent shall furnish the 

detailed EMP.

The EMP plan has been discussed in Slide No.51-52

SEAC SPECIFIC TERMS OF REFERENCE
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S.No Description

Solar System Saving in 
Energy

Total 
KW

Efficien
cy Total KW

1

Solar Roof Panel Area – 5980 
Sq.m (50 % of the Roof top is 
provided for Solar)

598 50% 299

Energy Avg. Production per Hour-KWHr 1196
Energy Production per Day(8-Hours )-KWHr 9568
Energy Production per Annum-KWHr 3492320
Energy savings / Annum  (in KwHr) 3492320
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1. Impact on soil, soil biota and 

vegetation.

Impact on soil, soil biota and vegetation is given in Chapter 3 of 

EIA report.

2. Impact on climate change Impact on climate change is given in Chapter 3 of EIA report.

3. Carbon sequestration strategies 

adopted and action towards 

Carbon Sequestration.

About 17 % of the plot area will be provided for the development 

of Green Belt. Area allotted for Green Belt: 6753.15 Sqm. Thick 

trees with greater canopy are also proposed which act as shade 

providers. Adequate numbers of these species will be planted all 

along the boundaries of the site and along the either side of the 

internal roads. Almost 505 Number of species were planted in 

site.

Amount of carbon sequestrated per tree = 78 kg of carbon

Amount of carbon sequestrated for 505 trees = 39390 kg of 

carbon

For the Proposed project = 39MT / year
4. Smart technologies adopted to 

improve energy efficiency.

The proposed project is a residential development and Energy 

efficiency Improved by Using Solar PV System, Using energy-

efficient equipment, Using LED lights.

SEIAA STANDARD CONDITIONS
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5. Occupational Health & 

safety details shall be 

furnished.

Occupational Health & safety details are given in Chapter 7 of EIA report.

6. CO2 Emission and action 

for containing it.

SEIAA STANDARD CONDITIONS
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S.No Anticipated Impacts Mitigation measures
1. The construction of a residential building 

involves five stages viz. design, production of 

building materials, mobilization of materials, 

building construction, and disposal of 

construction waste will have an impact on 

green house gas emissions. 

In  order  to  reduce  the 

emissions  due  to  the  

construction  activities,  the  

recycled building materials along 

with  the environmentally  

friendly construction  practices 

will be implemented  to  

minimize  the  harm  to  the  

environment.

The use of glass and wood will be 

minimized in the project, since it 

is residential project it will be 

used only for windows. 

Prefabricated  building materials 

and components will be 

preferred to recover the 

environmental losses due to GHG 

emissions.

1. The production of building materials account 

for 74% of  the  aggregate  GHG  emissions,  

12%  of  the  aggregate  emissions  are  from 

transportation  of  building  material  and  

construction  equipment,  10%  from  fuel  and 

electricity used for construction equipment, 2% 

from human activities, and 2% are from 

transportation of  construction waste.
1. The massive emission contribution  of the  

productions of  building material  and their  

transportation,  human activities  also  

contribute  2%  of  overall  emissions  during  

the  construction  of  the residential building

4. During the operation of Sewage Treatment 

plant – the green housed gases is predicted 

during the anaerobic conditions.

For the proposed project,  the 

STP will be designed with 

adequate aeration system with 

the Green house monitoring 

sensors .
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7. Anticipated 

Green House 

Gas emissions 

and mitigation 

strategies.

The native tree species, shrubs and ground covers will be developed in consultation 

with TN Forest Department. The planting arrangement will be based on optimal use of 

available land providing thick vegetation and shady trees. The tree plantation (large 

size species) shall be undertaken at the time of preparation of the site so that they 

would grow to considerable size by the time of commissioning of the proposed project. 

Criteria for selection of species for greenbelt

The plant species suitable for green belt development should be selected based on the 

following characteristics.

• Thick canopy cover

• Perennial and evergreen

• High sink potential for pollutants

• Large leaf area index
8. Flood 

inundation 

certificate 

from 

competent 

Authority

We had obtained Inundation NOC for adjacent plotted development for our own land 

vide Letter No.DB/T5(3)/F-8607&8911VardarajapuramEramaiyur10078/2023 dated: 

07.12.2023 and copy of same enclosed, we will follow the conditions as mentioned in 

the NOC for our proposed Residential development. The action plan attached 

As per PWD NOC, the site will be raised upto to the field level of (+)15.800 m  to 

protect the site from flood during heavy rain. The average existing field level of our site 

is  + 13.40 meter and hence average filling of 2.4 meter will be done in the site as 

recommended in the WRD NOC.

SEIAA STANDARD CONDITIONS
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PWD NOC for Applicant own land (Adjacent to Proposed site)
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PWD NOC for Applicant own land (Adjacent to Proposed site)
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PWD NOC for Applicant own land (Adjacent to Proposed site)
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PWD NOC for Applicant own land (Adjacent to Proposed site)
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PWD NOC – Action Plan for Conditions

S.No Conditions Status of Compliance
1. 1. The applicant's land should be filled with earth with 

proper compaction to the level of (+)15.800m to 
protect the site from inundation during floods. The 
process of earth filling and compaction should be done 
in layers of not more than 0.30m depth to achieve the 
required degree of compaction for an average filling 
varying from 1.37m to 1.96m depending upon the 
existing field levels and the existing applicant land 
should be raised to a level of (+)15.800m (i.e..) above 
3.88m Crest top level (+)11.920m of existing old 
Subulakshmi Anicut across Adyar river in 
Varadarajapuram village adjacent to the applicant site 
on Southern side. to avoid inundation from River Adyar 
during the heavy rains. The entire pavement level 
should not be less than (+)15.800m as tabulated and 
regular habitation purpose should not be below the 
MFL.

We will ensure that the land will be filled and 
compacted in layers of not more than 0.30m 
depth to achieve the required level of 
(+)13.370m. Emergency pumping and 
dewatering arrangements will be provided as 
required. Regular habitation will not be 
planned below MFL (+)15.295m, and all-round 
pavement levels will be maintained at or above 
(+)13.370m.

2. The applicant should clearly demarcate the boundary 
of their land before commencement of any 
developmental activities in the presence of Revenue 
authorities and WRD authorities. The applicant should 
also maintain the measurement of the Revenue records 
without any encroachments and should be maintained 
as per Revenue records (FMB).

We will clearly demarcate the land boundary in 

coordination with authorities and ensure no 

encroachment on government land as per 

Revenue records.
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PWD NOC – Action Plan for Conditions

S.No Conditions Status of Compliance

3. The permission granted to the applicants, should not 

be altered / modified /changed to any others. Based 

on the records submitted by the applicants, the 

permission is granted. If any documents seem to be 

fake / manipulated / fabricated, in future the above 

permission will be cancelled without any 

correspondence. Hence, the applicants are solely 

responsible of genuinety of the documents submitted.

We confirm the authenticity of the submitted 

documents and take responsibility for any 

discrepancies or encroachments.

4. 4. The WRD officers should be allowed to inspect the 

site at any time, during execution and thereafter, if 

necessary. Advance intimation should be given to the 

WRD officers concerned before commencement of 

work.

We will provide advance notice to WRD 

officers and allow inspections during and after 

execution.
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PWD NOC – Action Plan for Conditions

S.No Conditions Status of Compliance

5. 5. The applicants should abide by the rules and 

regulation of the WRD from time to time. The 

applicants should also abide court of law of both State 

& Central Government from time to time.

We will agree to comply the rules and 

regulations of the WRD from time to time

6. WRD is giving opinion only in connection with the 

inundation aspect and does not deliver any rights to 

the applicants to encroach the WRD / Government 

Lands /channel. The NOC for this site from the WRD is 

purely issued on the basis of inundation point of view.

We will comply to the condition.
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9. Traffic Study Traffic study is given in Slide No.55-58
10. Details of Plantation in 

EMP.

Details of EMP & CER is discussed in Slide No.51-52 & 544

SEIAA STANDARD CONDITIONS
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1. Impacts on Energy 

requirement. BGV

The total power requirement for the project will be met from TNEB and 

proposes solar power in 50% of roof area to meet the required power.

2. Impacts on living System 

(air, water, soil & 

microorganism).

The impact in the reference environment is detailed in  EIA report 

chapter 3 & 4. it is  a Industrial shed development and the land use 

pattern is non planned area, the required mitigation measures proposed 

in the EIA report and hence there will not be any major impact to air, 

water , soil & microorganism and the air, water & soi. The existing 

baseline data has done and  samples are analyzed through NABL 

laboratory and the details are given in Chapter 3 of EIA report 
3. Impacts on terrestrial & 

aquatic within and 

surrounding areas.

There will be no impact to terrestrial & aquatic within and surrounding 

areas, the proposed land use for the project is commercial/Industrial 

zone and it is a well-developed area

4. As per the MoEF& CC office 

memorandum F.No.22-

65/2017-IA.III dated: 

30.09.2020 and 20.10.2020 

the proponent shall furnish 

the detailed EMP 

mentioning all the CER 

activities as committed with 

the action plan.

The detailed EMP mentioning all the activities are provided in Chapter 9 

Page No.191 
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5. All the 

constructio

n of 

Buildings 

shall be 

energy 

efficient 

and 

confirm to 

the green 

building 

norms.

To achieve conservation of energy, appropriate design of a building is of paramount 

importance. Accordingly, it is proposed to incorporate the guidelines of Energy 

conservation Building Code, 2018 for the Project.

SEIAA STANDARD CONDITIONS
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S.No Description
Consumption 

per year in  
KWHr

Consumption of energy 
using energy saving 

implements  per year in 
KWHr

Total energy 
Savings in 

KWHr 

1 Lighting 1594670.4 1132457.76 462212.64
2 Lifts 1290731.25 903511.875 387219.375
3 Street Lights 98550 45990 52560
4 Solar 16425 16425

Total 2983951.65 2098384.635 918417.015
Total Percentage 29.68
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6. The proponent shall provide 

adequate parking facility for 

vehicles of all the workers & 

visitors.

7. The proponent shall ensure 

that no treated or untreated 

trade effluent/sewage 

discharged outside the 

premises under any 

circumstances.

The wastewater generation is estimated to be about 90% of the 

domestic water and 100% of flushing water is consumed. 1034 KLD of 

generated sewage will be treated in Sewage treatment plant of 1110 

KLD capacity; of which 982 KLD of treated wastewater will be 

generated. The treated  water will be utilized for Flushing (374 KLD), 

Gardening & OSR (39 KLD) and excess treated sewage will be Disposed 

to Avenue Plantation (569 kLD).

SEIAA STANDARD CONDITIONS
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Details No. of Car 
parking

No. of Two- 
Wheeler 
Parking

1) Total number of Vehicles in 
Lower Basement

178 196

2) Total Number of Vehicles in 
Upper Basement

664 754

3) Total Number of Vehicles in Stilt 251 314
Total number of Car Parking in 
Ground Level (Surface Parking)

30

Total number of Parking as 
Required as per CMDA Norms

330 1254

Total Number of Vehicles 
Provided

1123 1264
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8. The disaster management 

and disaster mitigation 

standards to be seriously 

adhered to avoid of 

calamities.

Disaster Management Plan is  given in Chapter 7 Page No.163-176

9. The proponent shall provide 

the action taken for 

reduction of green house gas 

emissions to support the 

climatic action to make it 

sustainable buildings.

About 17 % of the plot area will be provided for the development of 

Green Belt. Area allotted for Green Belt: 6753.15 Sqm. Thick trees 

with greater canopy are also proposed which act as shade providers. 

Adequate numbers of these species will be planted all along the 

boundaries of the site and along the either side of the internal roads. 

Almost 505 Number of species were planted in site.

Amount of carbon sequestrated per tree = 78 kg of carbon

Amount of carbon sequestrated for 505 trees = 39390 kg of carbon

For the Proposed project = 39 MT / year
10. The project proponent shall 

furnish the action taken to 

provide adequate parking 

space for visitors of all 

inmates including clean 

traffic plan.

The proposed project is provided with adequate parking. There are 

two entry/exit points available for the smooth flow of vehicles. 7.2 m 

and 10.5m Driveway is provided within the project site for the 

internal movements of vehicles without traffic congestion. 
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11. The project proponent shall furnish 

the action taken to improve water 

usage efficiency in the building.

• Installation of dual plumbing for using recycled 

wastewater  to reduce the water usage. 

• Installation of water efficient fixtures in the taps 

• The toilets urinals will be provided separately to reduce 

the flush water in automatic fixed quantity of water for 

urinals flush 

• No usage of fresh water for flushing and gardening 

purposes 

• STP is installed to treat and reuse the wastewater to 

reduce the daily freshwater demand.

• The wastewater generation is estimated to be about 

90% of the domestic water and 100% of flushing water 

is consumed. 1034 KLD of generated sewage will be 

treated in Sewage treatment plant of 1110 KLD capacity; 

of which 982 KLD of treated wastewater will be 

generated. The treated  water will be utilized for 

Flushing (374 KLD), Gardening & OSR (39 KLD) and 

excess treated sewage will be Disposed to Avenue 

Plantation (569 kLD).
12. The project proponent shall conduct 

detailed study of biodiversity flora & 

fauna including invasives /endemic 

vulnerable species.

The detailed biodiversity study is given chapter 3 under 

section 3.9 Page No.103.
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13. The project proponent shall furnish NOC 

obtained from competent authority that 

there is no encroachment of water bodies 

(including canals).

We have not encroached any water body, the copy of FMB 

sketch and Village Map is enclosed.

14. The project proponent shall furnish 

impact of Green House Gases emissions 

and climate change likely due to activities

The native tree species, shrubs and ground covers will be 

developed in consultation with TN Forest Department. The 

planting arrangement will be based on optimal use of 

available land providing thick vegetation and shady trees. 

The tree plantation (large size species) shall be undertaken 

at the time of preparation of the site so that they would grow 

to considerable size by the time of commissioning of the 

proposed project. 

Criteria for selection of species for greenbelt

The plant species suitable for green belt development should 

be selected based on the following characteristics.

• Thick canopy cover

• Perennial and evergreen

• High sink potential for pollutants

• Large leaf area index

SEIAA STANDARD CONDITIONS
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15. The project proponent shall conduct 

detailed soil investigation including 

microflora /fauna.

The details of soil investigation is given in chapter 3 under section 

3.8. The detailed biodiversity study is given chapter 3 under 

section 3.9

16. The project proponent shall study 

impact on livelihoods of locals.

The details are discussed in chapter 3 under section 3.10 and 

chapter4 under section 4.2
17. The project proponent shall furnish 

List of trees available in the area.

As of now, no trees in site. In future almost 515 trees will be 

planted
18. The project proponent shall study 

impact of activities on water 

bodies/wetlands.

Details are discussed in chapter 4 under section 4.2

19. The project proponent shall conduct 

studies on invasive and alien species

There is no invasive and alien species in and around the project 

site. The detailed biodiversity study is given in chapter 3 under 

section 3.9.
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Master data Index of Charges Designated Partner/Signatory details

Home > MCA Services > Master Data > Master Data Services V3 > Company/ LLP Search

LLP Information

LLPIN AAM-2217

LLP Name NSPIRE DEVELOPERS LLP

ROC Name ROC Vijayawada

Date of Incorporation 13/03/2018
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Email Id cs[at]alliancein[dot]com

Number of Partners 0

Number of Designated Partners 4

Registered Address
Plot No. 68 & 69, Jubilee Heights, Jubilee Enclave, Next to Shilparamam,
Ma, dhapur, Nellore, Hyderabad, Andhra Pradesh, India, 500081

Total Obligation of Contribution 3,75,000

LLP Status Active

Strike off/amalgamated/transferred date -

Status under CIRP -

Small LLP Yes

Accounts and Solvency Filing Information

Date of filing Financial Year

11/17/2025 03/31/2025
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Master data Index of Charges Designated Partner/Signatory details

Home > MCA Services > Master Data > Master Data Services V3 > Company/ LLP Search

Sr.
No

DIN/PAN Name Designation
Date of

Appointment
Cessation

Date
Signatory

1 00038770
SAI MANOJ
NAMBURU

Designated
Partner

13/03/2018 - Yes

2 00163112
BOMMIREDDY

SUNEEL
Designated

Partner
13/03/2018 - Yes
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Sr.
No

DIN/PAN Name Designation
Date of

Appointment
Cessation

Date
Signatory

3 00690545
BETHIREDDY
NAGIREDDY

Designated
Partner

01/06/2022 - Yes

4 07147878
BETHI REDDY TEJ
NARASA REDDY

Designated
Partner

01/06/2022 - Yes

For more information on current designation and cessation dates, please click on the DIN/ DPIN to access Director
Master Data
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Master data Index of Charges Director/Signatory details

Home > MCA Services > Master Data > Master Data Services V3 > Company/ LLP Search

Company Information

CIN U70109TN2021PTC161643

Company Name URBANRISE CONSTRUCTIONS PRIVATE LIMITED

ROC Name ROC Chennai

Registration Number 161643

 Sitemap Skip to Main Content

Font Size A Light Mode English

Create an account with us now Hello CHANDRASEKARAN

23/05/2026, 13:43 Master Company Info

https://www.mca.gov.in/content/mca/global/en/mca/master-data/MDS/company-master-info.html# 1/4

345

https://www.mca.gov.in/content/mca/global/en/sitemap.html
https://www.mca.gov.in/content/mca/global/en/home.html
https://www.mca.gov.in/content/mca/global/en/home.html


Date of Incorporation 09/08/2021

Email Id cs[at]alliancein[dot]com

Registered Address
PLOT NO 36 GANDHI MANDAPAM, KOTTURPURAM ROAD, Kotturpuram,
Chennai, Chennai City Corporation, Tamil Nadu, India, 600085

Address at which the books of account are to
be maintained

No 243 19th Main Road, Sector 4 HSR Layout Banglore, HSR Layout,
Bangalore, Bangalore South, Karnataka, India, 560102

Listed in Stock Exchange(s) (Y/N) No

Category of Company Company limited by shares

Subcategory of the Company Non-government company

Class of Company Private

ACTIVE compliance -

Authorised Capital (Rs) 10,53,75,000

Paid up Capital (Rs) 3,75,000

Date of last AGM 29/09/2024

Date of Balance Sheet 31/03/2024

Company Status Active

Small Company No
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Master data Index of Charges Director/Signatory details

Home > MCA Services > Master Data > Master Data Services V3 > Company/ LLP Search

Sr.
No

DIN/PAN Name Designation Category
Date of

Appointment
Cessation

Date
Signatory

1 00038770
SAI MANOJ
NAMBURU

Director Promoter 09/08/2021 - Yes

2 00163112
BOMMIREDDY

SUNEEL
Director Promoter 09/08/2021 - Yes
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For more information on current designation and cessation dates, please click on the DIN/ DPIN to access Director
Master Data
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© Copyright Ministry of Corporate Affairs, Government of India. All Rights
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This site is best viewed at a screen resolution of 1366×768 using the latest versions of
Chrome, Firefox, Safari, or Microsoft Edge.

Disclaimer

Last Updated: 22 May, 2026
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Branch Office : Plot No.'A', No. 36/1, Gandhi Mandapam Road, Kotturpuram, Chennai - 600 085. Tel: 044-43546999 

:Plot No.68 & 69, 1st Floor, Jubilee Heights, Jubilee Enclave, Hyderabad - 500 081. Tel: 040-67419999 
 
 

 

 

                                                                                                     Urbanrise Constructions Pvt Ltd                                                               
                                                                                                                                    (CIN: U70109TN2021PTC161643) 
                                                                    No. 243, 19th Main Road, Sector 4, HSR Layout,      
                                                                                                                                    Bangalore 560102. Tel: 080-41456000  
                                                                                                                                    www.urbanrise.com                     
 
 
 
 
 
 
         List of Shareholders as on 31.03.2024 

 

Sl No. Name of the Share holders 
Reg Folio 

No. 
No. Of 
Shares  

Class of 
Shares 

Share 
Value 

Total Value 
of Shares 

1 Sai Manoj Namburu 24441357 13875 Equity 10 138750 

2 Suneel Bommireddy 24441121 13875 Equity 10 138750 

3 
Alliance Infrastructure 

Projects Private Limited 26881390 9750 Equity 10 97500 

TOTAL 37500   10 375000 
 
 
 
 

                                                                                                                For Urbanrise Constructions Private Limited 
 

 
 

 
                   

 
Sai Manoj Namburu 

                                                                                                                         (Director) 
                                                (DIN: 00038770 
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Master data Index of Charges Director/Signatory details

Home > MCA Services > Master Data > Master Data Services V3 > Company/ LLP Search

Company Information

CIN U07010KA2004PTC034414

Company Name ALLIANCE INFRASTRUCTURE PROJECTS PRIVATE LIMITED

ROC Name ROC Bangalore

Registration Number 034414
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Date of Incorporation 30/07/2004

Email Id cs[at]alliancein[dot]com

Registered Address
No 243, 19th Main Road, Sector4, HSR Layout, HSR Layout, Bangalore,
Bangalore South, Karnataka, India, 560102

Address at which the books of account are to
be maintained

-

Listed in Stock Exchange(s) (Y/N) No

Category of Company Company limited by shares

Subcategory of the Company Non-government company

Class of Company Private

ACTIVE compliance ACTIVE Compliant

Authorised Capital (Rs) 10,00,00,000

Paid up Capital (Rs) 5,71,47,000

Date of last AGM 30/09/2024

Date of Balance Sheet 31/03/2024

Company Status Active

Small Company No
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Jurisdiction

ROC (name and office) ROC Bangalore

RD (name and Region) RD Bangalore, South-Western Region Directorate
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Master data Index of Charges Director/Signatory details

Home > MCA Services > Master Data > Master Data Services V3 > Company/ LLP Search

Sr.
No

DIN/PAN Name Designation Category
Date of

Appointment
Cessation

Date
Signatory

1 01732005
POTHIREDDY

REDDY
Managing

Director
Professional 01/08/2015 - Yes

2 09565856
RAJENDRA

JOSHI
Director Professional 04/04/2022 - Yes

 Sitemap Skip to Main Content

Font Size A Light Mode English

Create an account with us now Hello CHANDRASEKARAN
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Sr.
No

DIN/PAN Name Designation Category
Date of

Appointment
Cessation

Date
Signatory

3 00038770
SAI MANOJ
NAMBURU

Managing
Director

Promoter 30/07/2004 - Yes

4 00163112
BOMMIREDDY

SUNEEL
Director Promoter 27/11/2004 - Yes

5 01711004
KAMLAKAR

MANJANATH
SHET

Director Professional 04/07/2007 - Yes

For more information on current designation and cessation dates, please click on the DIN/ DPIN to access Director
Master Data
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KISHKINTA LAND DEVELOPMENT PRIVATE LIMITED 
CIN: U70103MH2022PTC376311 

Address: Manek Mahal, 6th Floor, 90 Veer Nariman Road, Mumbai 400020 
 

x 

 

 
                           

    
  

                List of Directors as on 31.03.2024 
 

Sl 
No. Name of Director DIN Begin date 

1 Mr.Kamalakar Manjanath Shet 01711004  01711004 

2 Mr. Pothireddy Chandrasekhar Reddy 01732005 
 01732005

  

3 Mr. Bethireddy Nagareddy 00690545 
 00690545 

4 Mr. Bethireddy Tej Narasa Reddy 07147878 
        07147878

  
 

  

 

For KISHKINTA LAND DEVELOPMENT PRIVATE LIMITED 

 

 

_____________________ 
Kamlakar Manjanath Shet 

Director 
DIN:  01711004 

KAMALAKAR 
MANJANATH 
SHET

Digitally signed by 
KAMALAKAR MANJANATH 
SHET 
Date: 2024.11.29 16:12:02 
+05'30'
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KISHKINTA LAND DEVELOPMENT PRIVATE LIMITED 
CIN: U70103MH2022PTC376311 

Address: Manek Mahal, 6th Floor, 90 Veer Nariman Road, Mumbai 400020 
 

x 

. 

 
                           

    
  

                List of Shareholders as on 31.03.2024 
 

Sl 
No. 

Name of the Share 
holders 

Reg 
Folio No. No. Of Shares  

Class of 
Shares 

Share 
Value 

Total Value of 
Shares 

1 

Alliance Infrastructure 
Projects Private 
Limited 01 5000 Equity 10 50000 

2 

Neutech Realty 
Projects Private 
Limited 02 5000 Equity 10 50000 

TOTAL 10000   10 10000 
 

 

 

For KISHKINTA LAND DEVELOPMENT PRIVATE LIMITED 

 

 

_____________________ 
Kamlakar Manjanath Shet 

Director 
DIN:  01711004 

KAMALAKAR 
MANJANATH 
SHET

Digitally signed by 
KAMALAKAR 
MANJANATH SHET 
Date: 2024.11.29 
18:11:55 +05'30'
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 ACRE
MEGA TOWNSHIP
 IN THE HEART OF

TAMBARAM

361



CHENNAI’S
LARGEST
NEW INTEGRATED
TOWNSHIP AWAITS YOU

By investing in this mega township, 
you’ll enjoy all the privileges 
associated with this iconic project.
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HIGHLIGHTS 
OF THE 
PROJECT

96 Acres Mega Integrated Township

12+ Magnificent Towers  |  3200+ Apartments

900+ Villa Plots  |  8 Lush Green Parks  |  4 Clubhouses

Urbanrise Genius  |  CBSE School  |  Retail Arcade

125+ Luxury Amenties  |  Fully Sustainable Project
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NESTLED IN
TAMBARAM
IN THE BEST LOCATION

Opus96 is a prestigious gated community, 
located in Kishkinta, Tambaram. This location 
has excellent transportation facilities and an 
easy access to urban amenities.
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CONNECTIVITY
THAT WILL EARN
YOU COMPLIMENTS

Opus96 is easily accessible Minutes
Outer Ring Road (ORR) 3
Upcoming Tambaram Metro Railway Station 10
Kilambakkam Bus Terminus 10
Tambaram Mepz SEZ 10
Gateway IT Park 15
Chennai International Airport 20
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Urbanrise Genius helps parents by 
eliminating the need for commuting. 
Children get access to diverse educational 
opportunities, right inside the campus.

CHILDREN'S 
LEARNING HUB FOR
SMART KIDS AND
SMARTER PARENTS
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SUSTAINABILITY
FEATURES
THAT’LL BLOW 
YOUR MIND

Opus96 sets high standards when it comes 
to sustainability. It saves energy, creates 
green spaces and cares for the environment.
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INNOVATIVE
BHUNGROO WELLS
FOR WATER SURPLUS
TOWNSHIP

It's a groundwater recharge system that 
captures and stores rainwater. The stored water 
is then channeled into the ground, recharging 
aquifers to support a year-long water supply.
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RAIN & WATER
LOGGING PROOF

Ground level raised by 5 feet

Strom water drainage

Robust 6 ft. tall RCC Compound 
wall buil  with MIVAN technology
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125+
AMENITIES
FOR ALL
AGE-GROUPS

Basket Ball court  |  Multipurpose court  |  Cricket net 
Gym  |  Banquet/Multipurpose Hall  |  Table tennis 
CCTV  |  Senior citizen park  |  Children's Play Area 
Frangipani court Reflexology  |  Aesthetically 
designed landscape gardens Soil Filling upto 
2meters  |  Maze garden  |  Yoga court
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CLUBHOUSE
FOR SENIORS
THE ELDER 
FRIENDLY TOWNSHIP

The exclusive Senior Clubhouse has a 
separate gym to keep the older residents fit. 
It also has a yoga centre, board games 
corner and library to keep their minds active.
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A LOVELY
CLUBHOUSE
FOR THE YOUNG 
AND LIVELY

This Clubhouse has a state-of-the-art-gym 
to go from fat to fit. Stretch your muscles in 
the yoga room. Play TT. or just unwind with 
a book in the library. There's a banquet hall 
to organise family events as well.
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THE MOST
CHILD-FOCUSED
TOWNSHIP IN TOWN

Opus96 offers a happy and nurturing 
environment for kids. With children’s parks, 
playgrounds and learning hubs.
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4 PARKS TO
EXPERIENCE
NATURE
FOUR TIMES OVER

Spanning nearly 3 acres, Opus96 is blessed 
with 4 verdant parks. Filled with vibrant flowers, 
majestic trees and diverse botanical wonders.
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A CBSE SCHOOL
INHOUSE
FOR QUALITY
EDUCATION

A distinguished CBSE school is coming 
up within the confines of Opus96. That 
means, students don’t have to step out 
for quality education.
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BUILT BY SOUTH INDIA’S
ACCLAIMED
DEVELOPER

Opus96 is a flagship project for Urbanrise. It 
promises innovative design, superior quality 
and lasting value in residential development.
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A ROCK SOLID
PROJECT THAT
PUTS YOUR
SAFETY FIRST

Every aspect of safety has been addressed 
in Opus96 - from clear land titles, robust 
structural integrity to environmental 
safeguards.
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A GRAND 
ENTRANCE
INTO A WORLD 
OF GRANDEUR

Opus96 welcomes the visitor with a 
magnificently landscaped, grand entrance. 
This includes a glorious welcome arch and a 
marvelously designed fountain.
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A PROJECT LOADED WITH

THOUGHTFUL
UTILITIES

You are buying into a well-planned lifestyle 
when you invest in Opus96. It has been 
designed with a lot of thought, by folks who 
know your needs.
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12 Magnificent towers | 3200+ Apartments 
1, 2, & 3BHK | 2 Basement + Stilt + 14 Floors
Rooftop Amenities | Clubhouses
Lush green parks

STYLISH APARTMENTS THAT

COMPLEMENT
YOUR LIFESTYLE
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900  LUXURY 
VILLA PLOTS
OF ALL SIZES OF CLASS

Opus96 comes in a slew of sizes. The plots 
range from 600 sq. ft. to 2400 sq. ft.
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PLUG & PLAY
PLOTS
WITH EB & WATER
CONNECTIONS

Every plot comes with the assurance of 
a dedicated water, and EB connection.
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In association with 

RERA No.TN/29/Layout/2159/2024

www.urbanrise.in    www.opus96.com
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High rise apartment

Layout of plotted development
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KANCHEEPURAM  DISTRICT 
 

DISTRICT DISASTER MANAGEMENT PLAN 
 
 

2021 

 
 

 

 
 

Dr.M.AARTHI, I.A.S., 

DISTRICT COLLECTOR, KANCHEEPURAM  
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          KANCHEEPURAM DISTRICT DISASTER MANAGEMENT PLAN 2021 

 

1 

 

 
 
 

District Disaster    
Management Plan 

                  2021 
 

 
 

 
 

           Dr.M.Aarthi, I.A.S., 
           District Collector, Kancheepuram 

 
& 

 

Chairperson, 
District Disaster Management Authority(DDMA) 

Kancheepuram District 
 
 

 
 
 
 
 
 
 
 
 
 

DISTRICT DISASTER MANAGEMENT 
AUTHORITY 

KANCHEEPURAM DISTRICT  
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          KANCHEEPURAM DISTRICT DISASTER MANAGEMENT PLAN 2021 

21 
 

FLOOD PRONE VULNERABLE 

 AREAS IDENTIIFED (as per 2021) 

Sl. No Name of the Taluk 
Source of 
Vulnerable Details of Vulnerable Area 

1.  

Kancheepuram 

Low Ekambaranathar North Mada Street 

2.  Low Krishnan Street 

3.  Low Vaikunda Perumal Extn 

4.  High Upperikulam 

5.  High Vellakulam 

6.  High Avakuttai 

7.  Very High Barathi Nagar 

8.  Low Venkatesapalayam 

9.  Low Poiyakulam 

10. Low Mullankuttai 

11. High 
Kasim Nagar , Kamarajar Nagar, 

Nathapettai 

12. Medium Arunthathiyar palayam,   

13. Medium Kavarai Street, 

14. Medium Balaji Nagar 

15. Very High Varadarajapuram back Street 

16. Low Magaliamman koil Street 

17. Very High Pachaiyappan Slum area 

18. Low 
Karukinil Amarthaval koil street 

Slum area 

19. High Nagaloothu medu 

20. Low Nagaloothu manthavelli street 

21. High KMV Nagar 

22. Low C.S. Chetty Street 

23. High Sithivinayagar Poonthootam 

24. Low Mottai Kulam Slum Area 

25. High Thenambakkam Indira nagar 

26. High Anna  Nagar 

27. High MGR Nagar 

28. High Annai Sathya Nagar, MGR Nagar 

29. High Kamachiyaamman Colony 

30. High Sadavaram 

31. High 

Orikkai, Vasantham nagar, Asiriyar 
Nagar, Appavu Nagar, Gandhi 

Nagar, Anna Nagar, Mullai Nagar, 
Velingapattarai 

32. High Bakkiyalakshmi Nagar 

33. Low Gandhi Nagar, Anna Nagar 

34. High 
V.M.S. Nagar, Adhiyaman Nagar, 

Sadasivam Nagar. 

35. Medium Jem nagar,  
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36. Medium Arunachalam Nagar 

37. Low Karur palla colony 

38. Low Marutham 

39. Low Bharathi nagar, Vaiyavur colony 

40. Low Enathur 

41. Medium Ozhaiyur 

42. Medium Min Nagar 

43. Medium Ashok Nagar 

44. Medium Indira Nagar 

45. Medium Pudhunagar 

46. Low Erivakkam 

47. Low Kallankamdanpattadai 

48. Low Kolathur 

49. Low Nelveli 

50. Low Asoor 

51. 

Sriperumbudur 

Low Indira Nagar 

52. Low Echoor 

53. Low Vadakal 

54. Low Ettikuttimedu 

55. Medium Reddiyar Street, Mevalurkuppam 

56. Medium Kalaingnar Street,  

57. Low Puduperpallam 

58. Medium 
Pillaiyar Koiul Street, Perumal Koil 

street, Karunagaracherry,  

59. Very High Sethupattu & Irular Colony 

60. Medium Pazhanthandalam  

61. Very High Gajalakshmi Nagar  

62. Very High Ambedkar Nagar  

63. Very High Adhanur Village  

64. Medium Korukanthangal 

65. Medium Amanambakkam 

66. Medium Chinna Theru,  

67. Medium Rajiv Gandhi Street.  

68. 

Uthiramerur 

Medium MGR Nagar 

69. Low Muthu Krishna Avenue 

70. Medium Kattupakkam 

71. Medium Kaliyampoondi Colony 

72. Medium Kaliyampoondi Lander Colony 

73. Medium Karanai 

74. Medium Thinaiyampoondi 

75. Medium Puthali 

76. Medium Azhisoor 

77. Medium Vayalakavur 

78. Medium Rettamangalam 

79. Medium Vadathavur 
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80. Medium S.Mambakkam 

81. Medium Pullambakkam 

82. Medium Thiruvanaikoil 

83. Medium Karumbakkam 

84. 

Walajabad 

Low Bharathi Nagar 

85. Low Chinnasamy Nagar 

86. Low Thazhampattu 

87. Low Kattavakkam 

88. Low Thenneri 

89. Low 
Muthiyalpettai, Erivoy, 

Valluvapakkam, Bharathai Nagar 

90. 

Kundrathur 

Low Rajeswari Nagar 

91. Low 
Jaganathan Nagar, Sampanthan 

nagar 

92. Medium Ondi Colony 

93. Medium Manachery Iswaryam Nagar 

94. Medium Sekizhar Nagar 

95. High M.G.R Nagar,  

96. High Kanniyappan Nagar 

97. High Thiruvalluvar Nagar 

98. High Periyar Nagar 

99. Very High Manikandan Nagar Metrostar City 

100. Very High Metha nagar, Aandankuppam 

101. High Om Sakthi nagar,  

102. High Janani Nagar 

103. High Srinivasan nagar 

104. High Kirubanadha Variyar Nagar 

105. High Ambal Nagar, 

106. High  Kamatchi Nagar 

107. Low 
Kamachi Nagar Extension & 

Narivanam Salai 

108. Low Selvaganapathy Nagar 

109. Medium Perumal Koil street 

110. Medium Samathuvapuram 

111. Medium Ambedkar Nagar  

112. Low 
Ambedkar Nagar, Thiruvalluvar 

Nagar  

113. Low 
Mariyamman koil Street, Lakshmi 

Nagar, Athanncheri  

114. Low Periyar Nethaji David Nagar  

115. Very High 
Mahalakshmi nagar, Bhuvaneswari 

Nagar, Astalakshmi nagar  

116. Very High 
Royappa Nagar, santhi Niketan 

Nagar  

117. Low Thandalam Manimedu 

118. Low Samayapuram  

119. Low Tharapakkam Perumal Koil Street. 

120. High Malayambakkam Thangal  
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BEFORE THE NATIONAL 

GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

 

I.A. No            of 2026 

in 

Appeal No. 35 OF 2025 

 

G. Mohana Priya & Others 

 

  … Appellants 

 

Versus 

 

State Environment Impact  

Assessment Authority, Tamilnadu & 

Others 

           

… Respondents 

 

      

  INDEX TO TYPED SET 

OF DOCUMENTS FILED 

ALONG WITH REJOINDER 

TO THE COUNTER 

AFFIDAVITS FILED BY 

RESPONDENT NOs. 1-5  

 

 

C.Suraj 

 

A.Ashwinkumar 

 

Counsels for Appellants 
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